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£Mr. Speaker]
(10) Shri K. Kelappan
(11) Shri N. C. Chatterjee
(12) H. M. Maharaja Rajendra 

Narayan Singh Deo
(13) Shri Jaipal Singh
(14) Shri K. Subrahmanyam.

INDIAN INCOME-TAX (AMEND
MENT) BILL

The Minister of State for Finance 
(Shri Tyagi): I beg to move for leave
to introduce a Bill further to amend 
the Indiaji Income-tax Act, 1922.

Mr. Speaker: The question is:
“ That leave be granted to in

troduce a Bill further to amend the 
Indian Income-tax Acr, 1922.”

The motion was adopted. 
Shri Tyagi: I introduce the Bill.

RAILW AY BUDGET—GENERAT. DIS
CUSSION

Mr. Speaker: The House will now . 
proceed with the General discussion of 
the Railway Budget. Before the dis
cussion commences, I have to announce 
to the House that I fix the maximum 
time-limit for speeches as 15 minutes 
for each hon. Member excepting the 
hon. Minister of Railways for whom 45 
minutes or more will be allowed, if 
necessary. We will now start with the 
disvussion.

Shri P. C. Bose (Manbhum North): 
Sir, it is somewhat peculiar that out of 
the thirteen paragraphs of the Railway 
Budget speech of the hon. Minister nine 
or ten are exclusively devoied to the 
question of the regroupintr of the rail
ways and with regard to all other ques
tions with which the public are concern
ed it has been disposed by one single 
sentence at the concluding part of the 
speech. That sentence reads as follows: 

"Need I assure the House that it 
will be my constant endeavour to 
maintain the steady progress 
achieved in operating efficiency, to 
foster better and closer relations 
and understanding between labour 
and administration and to continue 
to improve the scale of amenities 
made available to the travelling 
public and labour.”

This one sentence disposes of all the 
other points with which the public at 
la rg e  are concerned.

1 ^ 0  not want to minimise the im
portance of the question of regrouping. 
Recently there have been various con
troversies and agitations over this 
issue. However important this ques
tion may be, I feel that the hon. 
Minister should have dealt with the 
other points which are of importance 
to the public. '

The grievances of the public may be 
counted by hundreds and I do not 
propose to enumerate them one by one. 
But I would like to speak on a few 
points which are of importance and call 
for the immediate atteition of the- 
aulhorities concerned.

The first point is with regard to the 
difficulties undergone by third class and 
inter class passengers. There is lack 
of accommodation and sanitary arrange
ments in the compartments. Any oer- 
son who. has travelled in third or inter 
class compartments would testify to 
that. If you happen to occupy a corner 
seat in the compartment you cannot 
approach the latrine due to the heavy 
crowd. I know the case of a small boy 
who wanted to go to the latrine and bis 
father tried his best to carry the boy 
to the lavatory but could not succeed 
due to the overcrowding. Meanwhile the 
boy did the misc'hief where he was. As 
a matter of fact there was no alterna
tive for him. In that dirty condition of 
the compartment the passengers had to 
travel a long distance, for there was no 
sweeper available in the intermediate 
stations to clean up the compartment.

With regard to inter-class compart
ments. very few are provided in a train: 
generally one and sometimes two. The 
passengers do not get seating accom
modation. What is the good of on ecr  
two first and second class passengers 
getting all the facilities they want and 
the rest going without them. This is

• a matter ’vhich should be attended to 
at once by the authorities concerned.

There is another point with regard 
to third class passengers. Railway 
magistrates go about from station to 
station, catch hoH of persons travelling 
without tickets and after a summary 
trial fine them Rs. 15 or 20. If the per
son cannot oay the amount he is sent 
to the nearest polifce ^ockup and he has. 
to remain there until he pays the fine. 
I know the case of a villager, a very 
honest man, who had a case in a court 
in a nearby town. The booking office 
counter was so overcrowded that he 
could not piirf base a ticket in time and 
since he had his case in a sub-divisional 
court he g^t into the train without a- 
ticket. He was caught and in a 
summary trial the magistrate fined him
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Rs. 15 or 20. He could not pay  ̂the 
money on the spot. He was put in the 
lockup from where he infonaed his 
family, who came over and paid the 
money^ His case in the sub-divisional 
court was decided ex-parte and a 
decree was granted against him. The 
case related to rent which he had 
paid to a zaminddr for which he could 
not get the receipt. He was in jail for 15 
days for what was only a technical 
blame. He was ready to purchase a 
ticket but due to overcrowding he 
could not do so.

If you go to a roadside railway sta
tion in the evening you will find that 
there is no electric light and every 
thing is in dark. The booking clerk 

‘ comes only five or ten minutes before 
the train arrives with a kerosene lamp 
smoking and the chinmey of the lamp 
darkened by soot. You cannot see the 
face of the booking clerk, nor could 
you read how much the ticket costs. 
In five minutes the passengers h^ye 
to buy the tickets and if due to 
urgency a passenger gets into the 
train without a ticket he is caught by 
the magistrate, who after a summary 
trial fines him. These are the diffi
culties suffered by third and inter
class passengers which should be re
medied as soon as possible. You 
must provide more inter-class com
partments as also third class compart
ments and more amenities as well. If 
coaches are not immediately available 
from Government factories some 
wagons may be converted with squatt
ing arrangements for passengers, so 
that people can travel without over
crowding. This is a very urgent 
matter.

Now I come to the question of the 
supply of empty wagons to the col
lieries. I come from a coalfield area. 
I was told that collieries are going to 
be closed for want of supply of suffi
cient number of wagons. The -coal 
industry entirely depends on the 
wagon supply. As a matter of fact the 
railways are a partner to the coal in
dustry, because the railway income 
from coal freight is much more than 
what the colliery owners earn. Daily 
the railways supply 3.000 wagons all 
over India—2,000 to the Jharia coal
fields and 1.000 to other coal fields. 
You can imagine how much the in
come through coal freight is to the 
railv/ays. Thus the railway adminis
tration earns much more than the in
dustry itself through the supply of 
wagons. But there is some bungling 

fnr the wqffons “are not
properly suoplied. Some get more 
and others do not get any at all. This

is a matter which should be investi
gated by the Railway Board as to why 
some of the collieries are being d os 
ed down for want of wagon supply. 
It is a very important matter and 
should be attended to because the 
coal industry is dependent on the sup
ply of wagons. This matter should b« 
attended to and remedied by the Rail
way Board, otherwise there wiU be 
trouble not only to the industry but 
also to the labour employed there—  
there will be unemployment, agitation 
and so many other difficulties,

A point which came to my notic# 
'While attending a meeting of railway 
employees was the question of edu
cation of the children of railway em
ployees. The Railway Administration 
is not making any arrangement for the 
education of its employees’ children. 
Such arrangements existed to some ex
tent when the railways were being run 
by companies but since they came un
der the Government the railways have 
altogether stopped giving any grants 
to new schools or new arrangements 
for education. The railway staff 
move about from place to place and 
they have practically no home. When 
the father works going from station 
to station, sometimes 100 miles away 
from his home, the family is left be
hind without anybody to look after 
them. Under such circumstances un
less there are good educational facili
ties there is the fear that the children 
of those employees may go astray. 
Ihis is a very serious matter not only 
from the point of railway employees 
but also as a national question. There 
should be some educational arrange
ments for the children of the eight 
lakh of railway employees and the 
Railway Administration and the Gov
ernment should take this matter as 
their duty, though I kn->w that the 
question may be raised that It being 
a question of primary education it is 
an all India Question and not one for 
the railways alone.

There is another point which though 
a local matter is an important one.
I come from Dhanbad where one of 
the important and busy colliery rail
way lines cuts across a road which 
is a very imnortnnt road. This ro^d 
links un Sindri and the Grand Trunk 
Road, Ranchi and the Grand Trunk 
Road etc. It also -connects the road 
leading to the various offices like the 
Mining office. Welfare office, Hosoitals, 
the court the station etc. People al- 
wav<? it difficult to cro«:s line 
which ruts across ti;e road. Because 
of. personal e^erience I can say that 
out of ten tiines that you go along
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that road eight times you will be 
keld up. Only the other day the Chief 
Minister of Bihar, thehon. Shri Shri- 
krishna sinha who was going on some 
urgent work was held up. Sir, the 
question of this level crossing is a 
very old one and I appeal to the 
Ministry to look into it so that at 
least an overbridge may be put up. 
Otherwise, not only the colliery people 
but also the military population of 

Banchi are delayed in their day to 
day journeys along this road or ‘when 
they have to use the road for journeys 
to Calcutta or Delhi

Mr. Speaker: Before I call upon
other hon. Members to participate in 
the debate, I would just Iflce to make 
one observation. We are now discuss
ing the Railway Budget generally and 
not any specific grievances. I think 
I should make this statement after 
having heard what the hon. Member 
has just said. The general debate may 
go on and so far as specific points or 
grievances are concerned. Members 
will have*an opportunity of speaking 
again when the Demands for Grants 
come up. A  general survey of the 
Administration would be in order 
now and Members would be wasting 
their time practically, on details. 
Well. I need not say anything further.

Shri Nambiar (Mayiiram): Sir, I
have before me the two speeches of 
the two hon. Ministers, one of Mr. 
Gopalaswami Ayyan^ar and another of 
Mr. Lai Bahadur Shastri. which give 
a rosy picture of the Railways in 
India today. If it had been so I am 
here to congratulate them, but un
fortunately the facts that they have 
themselves given us show that it is not 
so.

Mr. Gopalaswami Ayyangar in his 
speech stated:

“The balances in the Depr^ia- 
tion. Development and Revenue 
Reserve Funds will amount to Rs. 
163-55 crores on 31st March, 1953.
I mention these facts to indicate 
how sound at the present moment 
the finances of the Indian Govern
ment Railways are. There are 
indeed few railways of the same 
magnitude in the world, in 
countries of comparable size and 
volume of traffic, which can claim 
to have done ansrwhere near so 
well in recent years as Indian 
Ranways.”

But on the very same page be further 
says something else which if you read

you will find contradicts his previous 
statement. He states:

“ On the 1st April, 1951, the 
number of locomotives which re
quired to be replaced was 1640, the 
annual replacement figure cal
culated on our total stock being 
o f the order of 200.”

When we have 1640 locomotives, that 
is eight times ^ e  number annually 
replaced to be replaced still he says 
that our railways can compare very 
well with any other in the world. Then 
he says:

“ Under coaches, 5120 was the 
figure and under wagons 25,000 • 
wagons remained to be replaced 
on the same date, the normal 
annual wastages under these heads 
being only 600 and 5,500 respec
tively.”

This also gives the same picture. Then:

“ The condition of the track had 
considerably deteriorated as 
maintenance and replacement 
could be carried out only to the 
minimum required for safety pur
poses in previous years.”
This is the position of our railways 

And what are the other figures which 
indicate the condition of the railways? 
According to the figures published by 
Government for 1950-51 and the 
previous four years there were 22.450 
accidents on the Railways killing 4117 
human beings. This is the figure . 
published by the Government of India, 
and they say these accidents were due 
to sabotage by certain elements in- 
cludii^ the railway workers and 
organisations. You can see from the 
facts given by Mr. Gopalaswami 
Ayyangar that with dilapidated 
coaches, wagons and engines and per
manent way we have been running the 
railways for the last five years, killing
4,000 people, and still he says that it 
was due to sabotage by individuals 
and organisations. Sir, I want your 
indulgence in the matter, and the 
indulgence of hon. Members here. I 
would ask whether this sort of 
campaigning against “elements” and 
railway workers should continue. It 
must be stopped, and we must also 
see what sort of a railway we have.

Glancing at the Budget I find that 
Rs. 282-16 crores are our receipts out 
of which we soend Rs. 187*69 crores 
for the maintenance and purchases 
and for wages. I do not know the exact 
figure of the wage bill but in 1050-51
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about Rs. 110 crores have been si>ent 
on the wage bill. Barring that all the 
rest of the money is allocated to 
various heads. If any man in the 
street looks at the Budget he will find 
in it nothing but a jugglery of figures; 
figures and figures. Nine lakh 
workers get somewhere about Rs. 110 
crores and the re§t of the money is 
allocated to various heads out of 
which the main one is Rs. 34 crores 
for the General Revenues at four per 
cent, interest. What I say is that the 
Britishers during their days took in 
the name of interest more than their 
capital over and above which we had 
to give them by adjusting it towards 
our sterling balances. Are we to 
continue to do the same sort of thing 
when we see that our railways are so 
useless and so dilapidated and when 
there remains so much to be done for 
them?

Coming to the labour, I find that 
according to the figures published by 
the Government of India the mini
mum wage of a worker is Rs. 70; that 
of a Class IV employee working in a 
factory is Rs. 100; that of a Class III 
employee, viz, clerks etc., is Rs, 150; 
whereas Ithe Chipf Commissioner of 
Railways, who is now called Finan
cial Commissioner, gets Rs. 4,000. I 
have no objection to your paying him 
Rs. 4,000 or even more, but please see 
the difference; the gap; and this is ex
actly what the Britishers did. Are we 
to continue the same? The minimum 
wage of a worker is Rs. 70 whereas the 
salary of a railway officer is Rs. 4,000. I 
have no grievance against anybody be
ing paid such a high salary, but let 
the worker be paid more, because he 
must live. We do not want to have 
anything special, but let us point out 
that the nine lakh railway workers 
who are running the railways are 
very badly treated.

Coming to the general public, if 
you look at the figures during the 
1950-51-52 period, you wiU find that 
there is an increase in the third-class 
fare from 20 to 25 per cent. There 
has also been an increase in the freight 
on foodstuffs and on coal, which is so 
essential for the industrial develoi>- 
ment of our country. While we have 
a surplus of Rs, 23 crores on one side, 
and while we have allocated Rs. 34 
crores to the (General Revenues and 
Rs. 30 crores to the depreciation re
serve, while we have done so many 
things, there is not a single attempt 
on the part of the Railway Minister 
to give better amenities for the pas
sengers. Of course, he has given Rs. 
three crores for amenities. But look

at the number of third-class pas
sengers carried in 1951. They *were 
130 crores and for these 130 crores of 
people, the Railway Minister has made 
a provision of Rs. three crores, i.e. 
6 pies per head, for passei^er ameni
ties. It is the most surprising and the 
most shameful situation that a pas
senger gets six pies by way of ameni
ties in a year. And then, see the condi
tion of the railway coaches and the 
condition of third-class travel. Next to 
going to jails, you can travel in third- 
class. A  passenger from Madras com
ing to Delhi has to be in the train for 
58 hours without any chance of lean
ing, let alone sleeping. I have re
cently gone to China. Within two 
and a half years, they have made 
arrangements whereby the third- 
class passenger is given facilities to 
sleep during night. I ask ;you: why 
could not this be done here? Yes, it 
cannot be done here, because the 
money has to go to General Revenues 
and from the General Revenues you 
have to spend nearly Rs. 197 crores 
for defence. Defence against whom? 
Who is going to attack this country? 
We have been spending half of our in
come on defence for so many years 
now, when the ordinary man in the 
street is suffering. He has to pay 
more for the third-class fare. The 
ordinary businessman and industria
list who is just able to make both ends 
meet has to pay more for the freight 
on coal. Therefore, I say this is a 
general attiack on the people— n̂ot 
alone on the workers, not alone 
on the passengers, not alone on 
the industr^lists. When our leader 
Shri Gopalan said that the President’s 
Address was in the nature of a de
claration of war on the people, they 
became angry. Of course, they may 
become angry with the word “war” 
but may I humbly ask them what else 
is this except a forthright attack on 
the people?

Sir, I request the hon. Railway 
Minister to reconsider the matter. I am 
not expecting that anything that has 
happened in China or anything that 
has happened in the Soviet Union 
will happen here just now. That is 
not jny point. But what I humbly 
suggest is a re-allocation of the Budget 
on the basis of the figures and facts 
that I have placed before you— r̂e
allocation in the sense that today we 
cannot afford to pay to the General 
Revenues Ra, 34 crores. Whether it 
Is right or wrong on principle can be 
decided later on. We have to give 
more facilities for the travelling public. 
We have to give a living wage to the 
workers. Therefore, we have to 
allocate the Budget.
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£Shri Nambiar]
I have got a concrete suggestion, 

because I want to help the hon. Minis
ter of Railways. I want to help the 
Government with my co-operation. 
The Communist Party is prepared for 
co-operation by giving concrete sug
gestions. We do not want to embarrass 
the Government for the sake of 
embarrassing the Party in power; we 
want to help them and thereby help 
the masses of this country. That is 
all our intention. I am therefore 
prepared to give you a concrete pro
posal in regard to the railways. You 
have got the Depreciation Fund, the 
Railway Reserve Fund and the 
Development Fund. You will be really 
afraid to see so many Funds. I sug
gest that there may be only one Fund. 
That Fund must extend a possibility 
of rehabilitating and replacing the 
railways every year. Let us pool all 
these Funds together and make them 
one. To that, we shall contribute 
every year and that money may be 
spent for useful purposes.

You have got a Development Fund 
in which there are Rs. 163 crores to
day and still you go to America or 
request aid under the Colombo Plan 
for our railways. Why should these 
Rs. 163 crores lie idle? I do not know 
how it is being utilised. It may be 
utilised in some other matters. I do 
not know. But the thing is that when 
we have so much money left, we 
should spend it in order to make the 
railways self-sufficient. By self-suffi
ciency I mean that we should produce 
what all is needed for the railways. 
Let us not go to Canada for engines. 
Of course, the Chittaranjan workshop 
is there What is going to happen 
there in 1952-53 and how many 
engines it is going to produce, nobody 
knows. I have very little hope, be
cause during the war period I tried 
my best in the Golden Rock Work
shop of the South Indian Railway; we 
had a chance of building boilers; we 
had chance of bmlding cylinders and 
we had a chance of making some 
effective contribution to the railways; 
but as soon as the ‘war was over, fill 
these encouragements given durfng 
the war wer« withdrawn and the rail
way factories were not allowed to 
produce any more. They were 
made to depend upon others and we 
are now going to Canada and we are 
begging from other countries, because 
we have no industry which ^will Tiiake 
our rg^ilways self-sufficient. T^ere- 
fdre, my liumble suggestion ie that 
these Us. crores must be n t il^ d  
to make our railways Belf*«iifflci«it in  
the matter of wagons, coaches and

locomotives. That is my suggestion 
number one-

And then, as regards amenities^ 
third-class passengers must have sleep
ing space; if not, at least sitting place. 
People come and tell me, “ Do not 
argue for sleeping space; let us get 
at least a place for sitting.”  That 
is the position. There are saloons-^ 
more than a thousand of them—in 
our railways. These can be converted 
into coaches, which can be used for 
ordinary men in the street, so that we 
may give a chance to the third-class 
passenger to have at least sitting 
space.

Then, coming to the labour problem, 
I have already represented to the hon. 
Minister that labour is attacked today. 
Trade Unions are discouraged. Our 
union which has a membership of
20.000 has been refused recognition 
and no cooperation is given to vt. The 
present labour policy is to make one 
section fight against another, which is 
exactly what the Britishers did. There 
are two Federations now. Why should 
there be two? The National Federa
tion of Railwaymen has been re
cognised very recently to set it 
against the All-India Railwaymen’s 
Federation which has been in exis
tence for so many years. There is 
victimisation. New disciplinary rules 
have been framed. Hundreds of 
workers are being dismissed. In the 
name of National (Safeguarding of 
Security) Rules, as many as 200 
workers have been dismissed in the 
Southern Railway. The reason is that 
they are supposed to have had some 
idea of Communism in their minds. 
Why should politics come in here, 
when the railway worker is doing his 
duty and when he is obeying the rules 
and regulations of the country? Public 
men are being detained without trial. 
Why should vou have these rules ap- 
D lied to railway workers? Not only 
has he to go to jail, but as soon as he 
comes back he must lose his iob. all 
because once upon a time he had 
something to do with the Communist 
Party. I am representing to the hon. 
Minister and I shall try to carry 
conviction to him that this is a wrong 
Dolicy. These National (Safeguard
ing of Security) Riiles.must be termi
nated and the railwaymen should be 
given reasonable consideration.

These are my suggestions. I shall 
summarise them. The first is about 
these Rs. 163 crores. I have already 
suercested that these must be used for 
making the railways self-sufficient. 
Secondly, ;a reasonaUe amount must 
be i f̂ssenfied ewery ye»r for rehabilita
tion purposes. We can decide the
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quantum. I am prepared to sit with 
the hon. Minister or with any other 
Committee in order to see how much 
amount we can give. Thirdly, ameni
ties for third-class passengers must be 
considered more than heretofore, and 
there must be a reduction in the fares.
A  reduction of the fare to the extent 
it was raised by Mr. Gopalaswami 
Ayyangar. 1 would request you to 
give me one more minute. Sir.

Mr. Speaker: He has taken one
minute three times now. He should 
confine himself to a minute exactly; 
otherwise I cannot give a chance to 
other people.

Shri Nambiar; A reduction of the 
fares and freight to the extent it was 
raised by Mr. Gopalaswami Ayyangar; 
proper implementation of the recom- 

. mendations of the Central Pay Com
mission, so far as railway men are 
concerned, with consideration for pre- 
1931 entrants with a view to elimina
tion of anomalies; grant of dearness 
allowance according to the recommen
dation of the Central Pay Commission; 
no victimisation of Railway men and 
harsh application of disciplinary rules 
lor political reasons. Those who have 
been victimised may be taken back 

to duty. I have many grievances of 
the men of the South Indian Railway 
which I am prepared to convey to him. 
The other point is the compulsory 
<iividend arrangement of four per 
cent.

The last point I would refer is the 
regrouping. We have our own grie
vances from the point of view of tne 
staff as well as the people which my 
colleagues will deal with. We are 
against the regrouping plan being 
implemented here and now. Let us 
have a Parliamentary sub-committee 
to go into the whole question. We 
are prepared to go with Government 
for the implementation of the. scheme 
in a better way from the point of 
view of the staff as well as of the 
general public.

Shri G. D. Somani (Nagaur-Pali): 
Sir, in the ordinary course it would 
have been a matter of sincere grati
fication to find that our hon. Minister 
for Railways has been able to present 
such a prosperous railway Budget, 
but at the same time we have to 
consider whether this prosperity 
Budget has been obtained without 
any undue hardship either to the 
travelling public or to the general 

trade and industry.
In the short time at my disposal I 

will confine myself to certain diffi
culties and problems of trade and 
industry. What is the contribution 
which the trade and industry itte 
making to the prosperity of tlie

railways? You will find. Sir, from 
the White Paper that about Rs. 162 
crores are estimated to be the earnings 
from trade and industry in .the year 
1952-53. This shows that about 55 
per cent, of the railway revenue is 
received from the goods traffic. /

Now, the hon. Minister for raî  ̂
ways has presented a Budget w ^ h  
shows a net revenue surplus of some
thing about Rs. ,57 crores /after 
making all sorts of provisions fbr de
preciation, for Development Fund and 
for other items as per reviset^ finan
cial convention which was approved 
in December 1949. .What is the 
picture before us now. On the one 
side we find that the railways have 
been able after making all sorts of 
provisions, to provide a net revenue 
surplus of about Rs. 57 crores and on 
the other hand that trade and
industry which are the biggest
customers of railways are suffering 
grievously due to recession, slump 
or depression, whatever you may call

[S h r i A n an th^s a y a x a m  A y y a n g a r  in 
the Chair]

10 A
In the ordinary course it would 

not have been too much to ex
pect that our hon. Minister for
Railways should have taken account
of the present depressed conditions 
of almost all sections of trade and 
industry and should have examined 
in what directions and to what extent 
he should give relief to the suffering 
trade and industry. But, what is the 
position? In the last provisional 
Budget heavy additional burdens 
have been imposed. The coal freight 
has been raised by as much as 30 per 
cent and in the name of rationalisa
tion and readjustment of the freight 
structure the railway freight has been 
increased for so many other commodi
ties like food-grains. pulses, steel, 
sugar, etc.

What is the argument that has 
•een advanced for raising the 
freight on coal, with which I want to 
deal first. It has been expla in^ 
in the White Paper that was 
circulated with the provisional 
Budget that the average hauling cost 
to the railways for one ton per mile 
was something in the neighbourhood 
of about nine pies, whereas the 
average earning from the coal traffic 
was something about 4.5 pies. It has 
been sought to be justified that on the 
basis of its operation cost even a 100 
per cent, increase In the coal freight 
would have been justified. Sir, I 
submit that this is a mere statistical 
calculation. It will not stand a 
moment’s test of reality. I am not a 
railway economist or a railwdy
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expert and I do not claim to know the 
intricacies of the complicated railway 
rate structure. But, we all know 
that the railway rate structure is not 
based on the average operation cost. 
The whole structure is based on the 
capacity of each commodity to bear 
the burden. The more valuable tlie 
commodity the better its capacity to 
bear the burden and therefore the 
higher the transport charges for that 
commodity. Now, this is a sound 
principle and I do not see how the 
argument that the railways are losing 
something on the transport of coal and 
therefore they should raise the coal 
freight while they have been making 
very huge profits on the transport of 
various other commodities where rates 
are as high as 14 or 15 or even 18 
pies against the average cost of nine 
pies would appeal to anybody. So, 
this argument that the average operat
ing cost of coal is something much less 
than the average earning from the coal

• traffic is absolutely unsound and it 
should not have been applied in im
posing as much as Rs. 3.60 crores addi
tional burden on the industries.

On the one side we find Govern
ment following a disinflationary policy 
and doing everything to assist the 
industries to reduce their cost of 
manufacture. Now, this increase is 
absolutely contrary to that poMcy. In 
this connection I may also be allowed 
to quote something from what Shri 
Cxopalaswami Ayyangar said in his 
Budget speech last year:

“ In considering any further ad
justment of freight rates, it is 
necessary to bear in mind the 
possible inflationary stresses and 
their inevitable repercussions on 
the price level in the country, both 
on industry and some other goods. 
On these considerations, I feel 
that it would be extremely in
advisable to increase the freight 
rates further in the context of our 
requirements of additional finance. 
This was what our former Railway 

Minister said only last year and in 
view also of the present difficulties of 
the trade and industry it seems abso
lutely unjustified tjiat .the railway^ 
with all their surplus and prosperous 
Budget should have thought fit to 
impose such a heavy burden on such 
an essential commodity as coal.

There is also another aspect aboi^ 
this position in respect of coal to which. 
I should refer, and that is about the 
availability of sufficient wagons for the 
transport of coal. The Bombay textile 
mills were using coal in the pre-WM 
period, but they gradually reverted to
oil firing for their process steam be

cause at that time the fuel oil prices- 
were cheaper and because in the inter
vening war period the question of 
transport was very difficult. Now^ 
most of the mills or practically 
all the mills are on fuel oil. 
But the prices of fuel oil have gone- 
to fantastic levels, and the price 
to-day stands at Rs. 183 against only 
Rs. 90 that was prevailing two or three 
years ago. Representations have been 
made from time to time to the railway 
authorities that if a sufficient number 
of wagons are available, practically 
most of the mills are even today 
prepared to revert to coal. Our coal 
production is increasing and at the 
same time we are spending very val
uable foreign exchange in the import 
of fuel oils at such fantastic prices. It 
is essential therefore that the railway 
authorities should seriously look into- 
the question of making the necessary 
wagon supply available to the Bombay 
textile mills to enable them to revert 
again to coal firing. .

Then, I want to say something about 
the general rates structure poUcy of 
the railways. This whole rate struc
ture was revised sometime in 1948 and 
the telescopic class and wagon load 
system was introduced. Formerly we 
had the fiat or the horizontal system 
under which special station-to-station 
rates used to be quoted and a volume 
of traffic used to move on these con
cessional rates. Today with the intro
duction of the new telescopic basis the 
system of quoting station-to-station 
rates has been cancelled and several 
commodities have been upgraded. The 
position that arose from the introduc
tion of that system is that, specially 
for short distance traffic, the incidence 
of freight on several raw materials 
rose as much as from 100 to 300 per 
cent. I do not want to go here into the 
details as to how and which raw 
material and for which industry has 
shown such increase, but it is sufficient 
to emphasize here that the various in
dustries like chemicals. cement 
and sugar have made representations 
from time to time to the Railway 
Board pointing out the heavy 
incidence of the burden on the 
transport of the raw materials for 
the industry. Our freights struc
ture obviously must be based so as to 
assist the growth and development of 
industries in the country, but if the 
transport of raw materials has to bear 
such a prohibitive burden you can see 
how harshly the whole telescopic 
system is working on the industries.

We have been told that the respec
tive railway administrations have the 
power or discretion to grant certain 
concessions in individual hard cases. 
But the experience of the industry is 
that during the last four years
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representations have been made by 
various industries to the different 
railway administrations, but I am not 
aware of any concession having been 
granted even in one single case. It 
has really been very difficult to fulfil 
the requirements of the railway 
administrations and to prove the 
theory on which the whole concession 
seems to have been based, that it 
cannot bear the burden that has been 
imposed on it. Because, it means that 
the particular industry must stop or 
remain closed for some time to satisfy 
the railway administration that it 
cannot bear the burden. But so long 
as it remains worlcing, the only in
ference that the railway authorities 
draw is that the industry is in a posi
tion to bear the burden, and no 
favourable response has come from 
the railway administrations on all 
these representations.

I am also aware of the fact that 
there is a statutory authority called 
the Railway Rates Tribunal which 
can also go into these questions 
of railway rates. But, here again 
the jurisdiction of the Railway Rates 
Tribunal has been restricted. I 
mean the jurisdiction of the Tribunal 
does not apply to the short distance 
and terminal charges which really 
increase very heavily the incidence of 
freight on the short distance traffic 
for raw materials. I submit that the 
Railway Rates Tribunal is not allowed 
to review the incidence of heavy burden 
caused by the introduction of this 
telescopic schedule under which the 
charges for short distance and terminal 
charge have been increased so heavily. 
When the Tribunal is not competent 
to go into the question, it is certainly 
of no relief to the industry. Further
more, the procedure as laid down for 
the Railway Rates Tribunal is so 
lengthy and costly that the industries 
have found it more and more difficult 
to get any relief from the Tribunal.

I submit with all the emphasis at 
my command and looking to the 
present conditions of slump by which 
the whole trade and industry has been 
affected that our new Minister of 
Railways should seriously consider the 
advisability of appointing a high level 
Committee to enquire into the whole 
question of the rates structure 
and to examine and find out whether 
the complaint of the various industries 
that this railway rates structure is 
causing undue hardship to them is cor
rect or not. Representations have been 
made to the Railway Board from time 
to time on the question of the appoint
ment of this Enquiry Committee, but 
every time the reply has been either 
to aoproach the individual railway 
administrations or to go to the Rates

Tribunal. But, as I have pointed out 
earlier, this has been of no relief to 
the mdusiry. After all, our hon, 
Mmisier will not be committing him
self or the Railway Board to give any 
relief to the industry merely by ap
pointing such a Committee. Liet the 
lepresentatives of the industry get at 
least an opportunity to convmce any 
impartial Committee whether the 
present rates structure is really caus
ing hardship to certain industries or 
not. Our railway undertakings are 
working under a monopoly and this 
factor all the more enlails a heavy res
ponsibility upon our Government to 
ensure thai trade and industry which 
contribute so substantial an amount to 
the p ^ p e r ity  of the country get a fair 
deal. Particularly at a time when there 
are genuine difficulties before trade 
and industry, who are the biggest 
customers of the railways, it is only 
just that their grievances ^ ou ld  be 
sympathetically looked into. I there
fore hope that our new Railway 
Minister, who has come with an open 
mind, will seriously examine the 
various representations made during 
the last three or four years, which are 
on the files of the Railway Board, and 
in the end I again stress the appoint
ment of an impartial Railway Rates 
Structure Enquiry Committee to go in
to the whole question of the railway 
rates structure •

Shri Raghubir Sahai (Etah Distt.— 
North East cum Budaun Distt.—^East): 
Sir, before I make my observations 
on the hon. Railway Minister’s speech 
delivered the other day I would like 
to make one or two preliminaiy 
remarks. Shri Gopalaswami Ajryangar, 
while he was presenting the Budget in 
February last made one prophetic 
observation. In his speech he said 
that before the Budget for 1952-53 was 
presented, he would «be handing over 
this magnificent national asset to young 
and capable hands. I am sure the hon. 
R^ivster, Lai Bahadur Shastri, who 
has presented this Budget is compara
tively young and I think the House 
will share with me the feelings that 
he is capable too. But I may be allow
ed to pay my meed of praise to Shri 
Gopalaswami Ayyangar because it was 
due to his administrative skill and his 
vast experience that so many improve
ments have been made during the time 
he was in charge of the Railway port
folio. The Britishers have left many 
painful legacies, but I am sure this 
one, the Indian Railway system is one 
of those for which we can feel be
holden to them. It is now an All India 
and national concern and there will 
be no tw'o opinions that this concel-n 
rose from a very small beginning. The
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House perhaps is aware that there were 
no railways before 1853. It was only 
in that year that a railway sJiimiea 
out of Bombay. It was a very small 
beginning. There was no regular 
policy on the part of the Government 
o f those days to have railways in 
India. It was in 1857 when India 
rose in revolt against the British Gov
ernment that a particular policy was 
formulated in regard to the railways 
^ d  it may be due to (1) strategic 
reasons, so that the military could be 
transported trom one piax-e to the 
other easily and (2) for the expansion 
ot the Briiisn trade. Therealter so 
.many companies were f o n i ^  in 
England to start railways in India and 
very favourable terms were offered to 
them, namely, grant of free land to 
them and a guarantee for the return 
of capital invested on them and 
naturally, companies were started in 
England to construct railway lines 
here. But as I said previously, there 
was no regular policy about these 
railways and there was no All India 
policy with regard to them. It. was 
only after the first world war, that the 
Oovernment seriously considered that 
there should be an All India policy 
and the railways should be taken over 
by the Government. So, in 1925 the 
E. I. Railway a;id the G. I. P. Rail
way managing agency systems were 
terminated and the O. & R. section of 
the Indian Railways was amalgamated 
with the E. I. Railway. Thereafter 

. other railways were taken over by the 
Government in 1944, but still many 
railways lying in the Indian States, 
had not been taken over. They were 
tgken over in T950. if I am right. But 
the partition of the country put a very 
heavy strain on some of our Railways, 
especially the N. W. Railway sec-tion 
which is now grojaped in the Northern 
Railway and the Eastern Bengal Rail
way. Their size was very much re
duced and not a single workshop was 
left where necessary repairs could Tbe 
undertaken. Thereafter it was consi
dered necessary by the Government 
that thev «.hou?d frame and fonrnilate 
an All India polity and I understand 
that in 1950 a Committee of the Rail
way Board reviewed the entire situa
tion. and came to the ronclusion that 
all those railways in different parts of 
the country should be welded into one 
and six zones be formed for adminis
trative nurposes. The underlying idea 
About this arrangement was to do awa-  ̂
with a lot of duplication of work, un
necessary correspondence and inter
railway adjustments. The recom
mendations of thie Committee were 
later forwarded to the Central Ad

visory Council for Railways, and
happily, they unanimously agreed
with the recommendations of the
Committee of the Railway Board.
After this, regrouping started in right 
earnest and the Southern Ra'.lway 
was constituted on 14th April 19.) 1 
and im m ^iately after the regroup
ing started in Central India, the
Central and Western Railways were 
formed. Regrouping started, as I 
said, with the formation of the
Southern Railway on the 14th April 
1951 and thereafter by forming the
Central and Western Railways on 5th 
November 1951, but when the re
grouping was to be undertaken of the 
railways lying in the north, a storm 
of opposition was raised, mainly on 
two grounds; one of them was that 
this regrouping would result in in
efficiency and the second was* that the 
ministerial staff connected therewith 
apprehended that unnecessary trans
fers, retrenchments and so on, would 
take place, thereby creating p. num'^er 
of hardships to them. So far as the 
second difficulty is concerned, I believ^e 
an assurance by no less a person than 
the hon. Prime Minister of India was 
given that the interests of the Minis
terial staff would be kept before the 
mind of the Government and they 
would not be unnecessarily retrenched 
nor transfers would take place with
out their consent. That assurance 
was given by the retiring Railw'ay 
Minister also when he presented his 
Budget last February and that very 
assurance has been repeated by the 
present Railway Minister. I have no 
doubt that this assurance would be 
kept to the very letter, though I would 
like to bring to the notice of the hon. 
Minister that there have happened 
some cases in which transfers have 
taken place against those very 
assurances. I have brought them to 
the notice of the hon. Minister and I 
hope he would look into them sym- 
oathetically and see that the needful 
is done.

With regard to the other fear of in
efficiency, I would submit that that 
fear need not be seriously entertain
ed. After all, it is an arrangement 
which should be given a fair trial. 
We have seen that after the attain
ment of Independence and the crea
tion of Pakistan, so many States 
lying in Indian territory have been 
am algam ate and those States have 
been brought together for purposes 
of administratibri. We are Watching 
that Experiment as well. We can
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similarly watch this experiment of re
co u p in g  arid integration of Railways. 
If that experiment works out weU, well 
-and good. After that, we shall have 
time to^ee whether any change can be 
made. In this connection, the recom
mendations o f the Wedgwood Commit
tee and the Kunzru Committee are also 
quoted. I submit that much water has 

ilowed under the bridge ^mce those 
Committees made their recommenda
tions. The Wedgwood Committee was 
formed long long ago. The Kunzru 
Committee recommendations was that 
the question of integration and 
re-grouping should be deferred for five 
^ears. Hon. Members would note that 
the Kunzru Committee made their 
recommendations in 1947 and the re- 
■grouping took place in 1952, exactly 
five years after. Therefore, my sub
mission is that this question of integ
ration and regrouping of Railways 
should be considered in a very calm 
.atmosphere and it should be given a 
fair trial.

So far as the question of amenities 
to Railway passengers is concerned, 
I am quite alive to the fact that much 
has been done during the last two or 
three years and many necessary 
amenities have been provided lo  rail
way passengers, especially, third 
class passengers. But, there is still 
much leeway to be made up. For 
instance, there is a lot of over-crowd
ing and this has been admitted in the 
report of the Government, issued by 
the Railway Ministry as well. Special
ly, I would like to bring to the notice 
of the hon. Minister that there is a 
lot of over-crowding in the O.T. sec
tion between Kasganj and Bareilly. 
There is very little Inter class accom
modation on the Saharanpur-AUahar 
bad trains. I hope necessary steps 
will be taken in this direction to 
alleviate public grievances.

Then, there is the question of safety 
o f passengers who travel by trains, 
especially the higher class passengers. 
There was the Gadgil episode in which 
an hon. Member of this House, 
previously one of the respected Minis
ters of Government, narrowly escaped 
death. Had it not been for his presence 
of mind, probably, the ruffians would 
have given him short shrift. It ap
pears that the Railway escort is no 
good. The number of thefts and pick
pocketing is very large. I think that 
the Government should seriously 
consider this matter. If ticketless 
travelling can be controlled with a 
strong hand, I am sure this could also 
be checked.

Last but not the least, I would like 
to draw the attention of the hon

Minister to the recent Railway acci- 
, dent that took place near Bikaner. 
-For the last l i  years, we had not been 
hearing about any such accidents and 
we thought that none would take place 
in the near future. Loss of life in this 
accident hlks gone up to 50 nearly; the 
number of injured must be really 
very high. That brings us to the 
consideration of how these collisions 
can be prevented. I would like to 
bring this to the notice of the hon. 
Minister through you. Sir, that this 
question should be seriously consider
ed, whether behind the engine some 
empty vans or luggage vans may not 
oe attached so that the lives of the 
third class passengers may be saved. 
It is really a problem for us to consider 
whether it is necessary for the Rail
way department to always put third 
class bogies behind the railway engine. 
I submit that can be avoided.

Sir, I thank you and the House for 
the very patient hearing that has been 
given to me.

Shri Sarmah (Golaghat-Jorhat): Sir, 
I am thankful for the opportunity 
afforded to me for taking part in this 
debate.

Of vital importance as railways are 
to industry, trade and commerce, they 
may be treated as a thing apart for 
some States, but it is her whole 
existence for the State from which I
come, Assam. After the Partition,
Assam was cut off from the rest of 
India both by river and rail. The 
only river communication was by the 
Brahmaputra which passed through 
Pakistan. The Psikistan authorities 
helped themselves freely with whatever 
commodities they wanted out of ship
ments for Assam and for this they
detained steamers at Goalandaghat and 
unloaded things from the steamers.
At one time there was great scarcity of 
salt in Assam because the Pakistan 
airthbrities detained some steamers 
containing salt cargo for Assam. Thus 
it was found that a railway link with 
Assam was of essential necessity.

I congratulate the Railway Adminis
tration for the improvements that they 
have brought about in their operations. 
Not many years ago, one required as 
many as four or five days to reach 
Calcutta from Assam, which journey 
was formerly covered in less than 24 
hours. A Barrister from Calcutta I 
remember, took nearly 6 days to come 
from Jorhat to Calciitta. During the 
war years, the Assam Railways were 
operated by the Americans and when 
they left this country, they left iis
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literally in mud and mire. The rail
way lines were in an absolutely shatter
ed condition. The lives of the engines 
and rolling stock were run out and the 
bogies and coaches were in a most 
dilapidated condition. Travelling by 
trains during those times and even 
after 1947 was a risky business. The 
doors of railway compartments in our 
part of the country could not be shut, 
nor the shutters, because all the fix
tures, etc., for fastening had been 
removed. The seat covers of coaches 
and bogies had been ripped open, not 
to speak of other amenities such as 
water, electric light and other things 
in the compartment. The discipline 
amongst the railway staff was such, 
only to cite an instance, that In the 
Mariani Junction, the station master 
was shut up and detained in  his own 
room for about four hours by his own 
subordinate staff, because he sought to 
enforce discipline which was not 
welcome to them. Thimss so happened 
that I was told, even information about 
such illegal act did not reach the higher 
authorities in the Railway Administra
tion. At that time,—1 am speaking of 
1947 and 1948, small batches of railway 
employees in procession in the railway 
yards and the colonies with red flags, 
shouting slogans of Zindabad and 
Murdabad were almost a daily sight. 
This condition of things in the Railway 
Administration has improved a great 
deal. Discipline has been restored to a 
considerable measure. There are less 
breakdowns and the running of trains 
has been improved. Now, it takes 3 
days to come from Assam to Calcutta, 
which journey was completed by rail 
in less than 24 hours previously and by 
air, now, in one hour and 35 minutes. 
Yet, I must say, there is plenty of room 
for improvement in the Assam link. 
There are the bottle-necks at Manihari- 
ghat, where transhipment has to be 
done by breaking up of wafjon loads 
from broad gauge to metre gauge and 
then at Amingaon-Pandughat. There 
was a proposal of a railway bridge at 
Pandughat but it was perhaps dropped 
on account of financial stringency. I 
would urge on the Railway Adminis
tration with all emphasis that these 
two bridges should be built as quickly 
as possible. These are essentially 
nec^sary not from the point of view of 
trade, commerce and Industry, only, 
but from the point of view of defence 
also. Speedy improvement of railway 
communication to Assam is essential 
for the North East frontier of India. It 
may be recalled that when the Japanese 
besieged Imphal in Manipur State and 
marched up to Kohima it took m oiths 
for the Americans and the British with 
all their vast resources to reach their

supplies to the Assam frontier. The 
Americans took over operation, the 
rail lines and tried to work these to 
maximam capacity; they also tried 
to rush up men and arms by road and 
steamer. Even then it took them 
several months for their supplies to 
reach the frontier. Then only the 
Allies could put up a resistance against 
the advancing enemy forces on that 
front. If anything happens in that 
frontier, which God help may not 
happen, India would find it extremely 
difficult to defend herself, because only 
one railway line which alsp cannot be 
said to be working efficiently and 
effectively now, connects Assam with 
the rest of India. It may be incidently 
mentioned that means of transport to * 
Assam is so inadequate that 
even rice had to be lifted by air. 
Transport of any big quantities o f 
supply by air is practically an impossi
ble proposition. If the railway is not 
made more efficient by having those 
two bridges constructed it is difficult to 
understand how that frontier is going 
to be defended in an emergency. I 
therefore submit that this aspect of the 
question needs to be examined urgent
ly by the Railway administration.

I would not touch upon purely local 
problems and dilate upon incon
veniences here and there. With re
gard to the taking over the Tezpur- 
Balipura Railway by the Central Gov
ernment it is gratifying to have the 
assurance that the Government do not 
propose to throw out or retrench any 
employee of that section. I would re
quest the Government to extend the 
metre gauge line from Rangapai to 
Tezpur and on to North Lakhimpur.
It may surprise some friends here to 
leam that the distance of 27 miles only 
Jfrom Jorhat to North Lakhimpur in 
Upper Assam takes 48 hours to cover. 
One is required to undergo aU sorts of 
stress and strain of steamer and bus 
journey to go from one place to the 
other. This is the part of Assam, that 
is to say Rangapara, Tezpur. North 
Lakhimpur lies north of the Brahma
putra and requires the urgent attention 
of the Government In respect of com
munication. The resources of this State 
of Assam are limited and the State is 
unable to cope with the situation. 
Therefore it is essential not only for 
the development of the country but also 
for defence purposes that the metre 
gauge railway be extended from 
Rangapara to Tezpur and on to North 
Lakhimpur.

There is coal of a high quality and 
in great quantity in the Garo HlUs. 
We are also told that there are other 
mineral resources of very great value
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to the Nation in the Garo Hill region 
o t  Assam, but at present we have no 
means of communication to enable 
operation of the coal fields to any apr 
preciable extent. A survey for a 
railway line was made sometime ago 
and it is to be fervently hoped that the 
Railway Board will consider opening 
a line to exploit the natural resources 
o f the Garo Hills without avoidable 
delay.

Our friends to my right said that the 
condition of the railway wagons and 
bogies is very bad. If it is so it is a 
part of the legacy we inherited from 
our outgoing masters. The Railway 
Administration have been demons
trably doing their best to improve the 
rolling stock, coaches and wagons. But 
may we request my friends to my right, 
whom I would like to believe to be 
patriotic Indians even if we may have 
our ideological differences, to urge upon 
that section of labour on whom they 
have influence not to go slow in work
shops in the matter of repairing wagons 
etc. It is a regrettable matter that in 
many shops where repair works are 
done to engines and other things a go- 
«low policy was being followed, which 
considerably impeded progress. It is 
to be hoped that our friends will 
exercise their influence over that sec
tion of the workers and persuade them 
to work with patriotic enthusiasm in 
the service of the motherland.

Even at the risk of being ‘ accused of 
provincialism, unjustifiably though, I 
am constrained to say that with regard 
to the regrouping of the railways the 
people of my State have certain mis
givings. But since it is an accomplish
ed fact we take it with such grace as 
our good manners can afford us. Re
grouping is said to be effected with a 
view to economy and efficiency. As 
regards economy we do not find it in 
the present Budget. It is quite under
standable, for we have all been urging 
that none of the employees should be 
thrown out of emplo3rment as a conse
quence of the regrouping. We there
fore hope and trust that economy will 
be effected in course of time progres
sively.

As regards, efficiency, we hope that 
w e will have evidence of it soon. 
People of Assam, North Bengal and 
portions of North Bihar have their 
principal connection in industry, trade 
and commerce with the port of
Calcutta. With the tagging of the
■Sealdah section to the Eastern Railway 
the people of these areas are ap
prehending that there will be a setback 
in the matter of railway communica
tions. We hope and trust that the
assurance given by the Railway Minis

ter that a Director of the Railway 
Board will be placed at Sealdah and a 
Deputy Director at Katihar to arrange 
for quick movements will considerably 
undo ttie mischief that was done by 
severing Sealdah section from us. If 
we acquiesce in regrouping, the Gov
ernment take upon themselves a heavy 
responsibility of proving by facts and 
figures their plea of efficiency and 
economy for the regrouping.

In the matter of employment in the 
railways I have a suggestion to make. 
Just as in the general administrative 
services we have the I>A.S. and the 
provincial services, in the matter of the 
railways also, for efficiency in opera
tion and the convenience ot the local 
railway passengers a scheme should be 
evolved for the recruitment of at least 
class III and IV employees locally. 
With regret I have to bring it to the 
notice of the House that in the Assam 
Railway we have not got perhaps more 
than two officers from amongst the people 
of Assam, and one of them is retiring 
soon. When I was travelling by rail 
during my school and college days I 
saw pointsmen and chowkidars in the 
Assam-Bengal Railway belonging to 
Assam, but when I have grown up I 
find Assamese vanishing from even 
those humble and insignificant posts.
I hope I am not parochial, because it 
will not do to say “Yours is mine and 
mine also is mine” , and then call me 
parochial when I protest. I hope we 
may not be considered selfish in that 
way. It is only in the fitness of things 
that for convenience in operation of 
the railways and for the benefit of the 
local people who travel by the Assam 
Railway and who do not know any 
other language excepting Assamese, 
recruitment may be made locally at 
least for Classes III and IV services 
with headquarters for the recruiting 
agency at Gauhati. I thank you again. 
Sir.

Shri B. S. Mnrthy (Eluru): Sir, T
thank you for giving me the oppor
tunity to speak on the Budget. Be
fore I speak I would like to refer to 
the charge made by the previous 
speaker, Mr. Sarmah from Assam. Mr. 
Sarmah said that in the railway work
shops the workers are not doing their 
duty as nationalists and he made a re
quest that the opposition would do well 
in advising the workers to do their duty. 
Sir. I refute that charge as an entire
ly unfounded one. I can assure the 
House that every worker today con
siders himself a citizen of India and 
wants to do his best to see that India 
marches onward and to see that pro
gress comes to this country of ours 
which has been for centuries under
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foreign rule. He is Itoday conscious 
that he is the ruler of the country 
and that as such he must §ee that 
his country must have an honourable 
place in the comity of nations.

But when you ask the workers to do 
their work, their legitimate and full 
work, what has the Government done 
to allay their fears of retrenchment, to 
give them more wages, to see that their 
service conditions are imoroved? It 
must be said to the credit of the 
workers that in spite of all difficulties 
today they are carrying their banner 
of economic freedom as high as possi
ble. Therefore it is not desirable that 
the workers should be accuced of 
sabotage or of indulging in similar acts. 
I can assure the House that every 
worker is alive to his duty snd is doing 
his duty as best as he can. But it is 
the duty of the Government which 
says that the railways are a nationalis
ed industry of the country to become a 
model employer. They have stated that 
the Chittaranjan housing scheme is the 
best as far as possible. They have 
also stated that the retiring rooms and 
other facilities for passengers are 
matters of difficulty. But I would 
bring to the notice of the hon. Minis
ter the fact that the tenements provid
ed for most of these workers are a 
living disgrace. It is really a disgrace 
in a country which can boast of such 
an ancient civilisation. Therefore, if 
you want the workers to work hard and 
make them give their best to make rail 
transport a success in India, Govern
ment must come to the rescue of the 
workers by giving them though not the 
maximum wage at least the minimum 
wage to help them make both ends 
meet.

I would now like to say a few 
words on the Budget itself. Rail trans
port has become a very important 
factor for any country in the world, 
much more so for a vast country like 
ours. Therefore we must see how far 
we have progressed from the layman’s 
point of view. I am not enamoured 
of these figures. Some times they 
are magical and some times they take 
us to a labyrinth from which we may 
not be able to come back; therefore I 
would like to speak from the con
sumer's point of view. I would like to 
spieak about the transport facilities we 
have and also about the transport of 
passengers and of goods as also the 
service conditions of the workers. I 
must say that the transport of passen
gers today is meagre, inadequate and 
unsatisfactory. I am not saying this 
as a cursory remark. I will quote

from the Five Year Plan. At page 
171 the Plan says:

“ The large increase in traffic has 
aggravated the problem created by 
the arrears of maintenance and 
replacement expenditure. Passen
ger traffic has in c r ^ e d  to nearly 
two and a half tim6s the pre-war 
level. If the passenger accom
modation enjoyed by the public in
1938-39 is taken as a standard, 
even doubling the existing stock 
of passenger carriages will not be 
sufficient to provide the required 
accommodation for the existing 
traffic.”
Sir, I need not quote further. It is 

enough to state that today the passen
ger traffic has increased to a great 
extent and even by doubling the pre
sent stock we will not be able to cope 
with the requirements. But what has 
the Government done? I am not ask
ing about the amenities, I am referring 
to mere accommodation. Have they 
provided accommodation to meet the 
minimum requirements of the travel
ling public? In the pronouncements 
made by the hon. Minister from 
time to time references are made to  
orders placed for passenger coaches at 
home as well as abroad. The number 
of such carriages and the cost of pro
curing them make sufficiently impres
sive reading but if the statements made 
above, namely that to provide the 
existing travelling public the same 
comfort as existed in 1938-39 we re
quire more than twice the present 
number of carriages. But we have, it  
is correct...............

Shri M. Khuda Baksh (Murshida- 
bad): On a point of order. Is it per
missible in this House to read speeches?"

Mr. Chairman: I know the hon.
Member very well. He is a good
speaker. He is possibly referring to 
his notes, now and then. If he looks 
down, well, it may be this mannerism.
Some people look down and speak
and some people look up.

Dr. Lanka Sundaram (Visakhapat- 
nam): Some people , look across....... ^

Shri Namdhari (Fazilka-Sirsa): It
also depends on the size of the man and 
the different wave length on which he 
speaks.

Shri B. S. Murthy: Thank you, Sir,
I am just referring to my notes, and 
I must also be given an indulgence 
because I am new to this House.

An Hon. Member: But you are not
new to a Legislature.
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Shri B. S. Murthy: Thank you, but 
the Madras Legislature cannot be com
pared to this House of the People.

I was stating that we had been told 
that orders have been placed by the 
hon. Minister both abroad as well as 
in India for more coaches. But be
fore orders are placed, have Govern
ment taken anj?‘ statistics as to how 
many carriages they require? The 
Wedgewood Committee as well as the 
Kunzru Committee have gone into the 
matter, but so far as stock-taking is 
concerned, I do not think the present 
Government has ever attempted to 
assess its needs. The British G ovep - 
ment did not want to let the Indian 
public know the number of coaches 
they required, because they were try
ing to make use of rail transport for 
themselves alone and whenever they 
wanted additional revenue, they used 

, to give a little amenity and charge 
’ more from the travelling public. Now 

♦hat we ace in free India, we must 
have a correct picture before us. Let 
us not camouflage things by saying that 
we have ordered so many hundreds or 
thousands- of coaches. • Let us know 
how many are required; how many 
have been ordered for from abroad; 
and how many are expected to be

• manufactured in our own railway 
workshops. The first requisiie is that 
the Railway Ministrj" should find this 
out. i request the hon. Minister to 
see that these figures are arrived at at 
an e a r ly  date, so that we shall know 
the exact position, instead of merely 
being told that so many coaches are 
coming from Italy, so many from 
America and so many from Germ any^

One more point. Sir, and that is about 
zonal regrouping. It is well and goOd
that the late Minister of Railways.......
(An Hon,. Member: ‘Late’ Minister?)
As far as my little knowledge of English 
goes, “ late” Minister is not wrcng. I 
am not saying “ late” Mr. Gopalaswarfii 
Ayyangar: I am merely saying “ late” 
Minister Mr. Gopalaswantii Ayyangar. 
Now, he has contemplated a very effi
cient economic drive in the administra
tion of railways. Though he has be
gun with a broad mind and with purity 
of purpose, later; on I think some 
politics has, as is usual in our country, 
creeped in and today we find all these 
zonal groups in a chaotic condition and 
one group is fighting another and the 
result is the utmost confusion in the 
railways. As far as the Southern Zone 
is concerned, Andhra Desa has been 
divided into three groups. One is 
handed over to the north; one to the 
south: and one, God knows, to whom 
it will be handed over. Today it is 
the Central Zone; tdinorrow it may be

the Eastern Zone, because Bombay is 
having two; Calcutta may have two and 
Madras also may have two. Like that, 
zones are being created overnight 
The Government could have drawn up' 
a separate zone from Thada in the 
South to Kharagpur in the North and 
Masulipatam in the East to Bellary and 
Raichur in the west; and from Arkonam 
in the south to Ballarshah in the north, 
so much so all the Telugu speaking 
people will be in one zone. It may be 
against the national interests as some 
think if you ask for a linguistic pro
vince. (An Hon. Member: Why?) It 
has been said several times in the 
House that the demand for Linguistic 
provinces is bad as it is equivalent to 
asking for communal rights. In this 
respect, may I say that dividing the 
poor Andhra working class people into 
three or four groups and making them 
a prey to this or that intention of the 
Government is not desirable? When 
you create a zone, let a zone comprising 
the areas I have enumerated be form
ed as Andhra Zone, so that it will h'slp 
in the efficient economic drive in the 
administration of the. railways.

We are told, Sir, that a profit of 
nearly Rs. 27 crores has been made, 
but what are the amenities that have 
been given to the third-class passen
ger? No doubt, we say that India is 
free today. But is the* railway passen
ger free from ali this age-long suffering 
which he had under the British regime? 
As has been rightly stressed in the 
President’s Address, freedom must be 
seen and felt by the common man. 
Today, he does not know whether he 
is free or he is not free. Freedom 
for him means freedom from 
economic want; freedom for comfort
able travel; freedom for something 
which other countries are proud of. 
Therefore, when we are talking in terms 
of progress, our progress must be in
terpreted in this way. that the third 
class passenger should be happy and 
when he goes from place to place he 
sho\ild travel in comfort. Similarly, 
when a worker in a workshop of the 
railways toils, he should be able to feel 
that his sweat is contributing to the 
basis of Indian freedom.

11 A.M.

Dr. S. P. Mookerjee (Calcutta South
East): Sir. while speaking on the Rail
way Budget one need not hesitate to 
exoress his general satisfaction that the 
railway organisation, which is a proud 
asset for free India irrespective o f  
party politics, has been maintained 
during the last five years in a ’state o f  
efficiency. After partition th6 railway 
system received a blow from which 
many had thought it would be difficult
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for it to recover, and that we have 
■been able to tide over the difficulties 
throws credit on all concerned with 

ja ilw ay  administration from top to 
■bottom. I am not forgetting the lowest 
o f the workers without whose whole
hearted cooperation this could not have 
been achieved. If therefore some of 

Ais criticise the Railway Budget or we 
disagree with certain matters which are 
now under consideration or which are 
now being given effect to, we do it not 
for the purpose of offering criticism for 
criticism ’s sake.

Sir, time will not permit me to deal 
-with a large number of questions.' 
When the voting on grants will take 
tJlace we expect to participate in the 
debate and expres our viewpoint on 
several other points. We are showing 
a surplus year after year, but I cannot 
lunderstand why this inordinate anxiety 
should continue on the part of Govern
ment to keep such large funds in re
serve when so many matters still 
await urgent solution. A  reference has 
been made to the amenities for the 
third-class passengers. I need not 
repeat it, but let us not forget that 
amongst the passengers there is a 
fourth class, namely, passengers who 
travel on foot boards and on the roofs
of railway trains.... {Shri B. Shiva Rao :
And without tickets).......and their
number has not decreased. Obviously, 
this means that increasing facilities 
must be made available.

Then there is the question of finding 
housing accommodation for the thou- 
lands of displaced railway employees 
fvho are still living in wagons. I 
would have expected from the Minis
ter some figures indicating as to how 
many of such thousands of families will 
be provided for in the coming year. 
Then there are the questions of dear
ness allowance, revision of fares, rates 
and freights. S o . far as rates and 
freights are concerned, naturally much 
depends upon their proper assessment 
ior  ensuring the future economic pro
gress of the country. Then there is 
the question of rehabilitation. That 
also is a big problem. We have got to 
make good all the deficiencies from 
which the railway administration now 
suffers.

I shall now de^l with the question 
o f  regrouping of railways which has 
•given rise to so much controversy 
during the last few weeks. I do not 
hold the view that no regrouping was 
■necessary. Obviously, regrouping was 
necessary, especially after it became 
•essential to integrate so many of the 
small railway systems belonging to 
Indian States, or to private companies

over which free India had established 
full control. But one important in
gredient which was mentioned over 
and again was that this regrouping 
was not to be made in an arbitrary 
or fantastic manner, but keeping in 
view certain important, if not essen
tial requirements. When a regroup
ing is made it must lead to increased 
efficiency— or at any rate efficiency 
must not deteriorate. It must ulti
mately lead to increased economy. 
It must also lead to better adminw- 
tration and operational control. Over 
and over again these points were em
phasised in reports and speeches of 
persons who had spoken or written on 
behalf of Government.

Let me come to this last regrouping 
regarding Northern India, which was 
announced about two months ago and 
which had led to so much controversy, 
it does appear that the present hon.’ 
Minister—to whom, if I may be allow
ed to say so, I offer a most hearty 
welcome to his very arduous duties 
which await him—has tried to ex- 
nlain away the changes which have 
been made in language which does not 
carry sense or logic to those who read 
it. I would remind him that the best 
way for him to undersfapd the posi
tion would be to read the statements 
and speeches of his own predecessor.

Now. when this particular regroup
ing scheme was considered. Govern
ment rightly took a long time to make 
up its mind as to what should be its 
final attitude. It took not weeks, not 
months, but about a couple of years, 
and ultimately in January last the pro- 
Dosals o f Government were placed 
before the country. I can certainly 
presume that these proposals were not 
arrived at in a light-hearted fashion. 
They included the division of the rail
ways in northern India into three 
zones—^Northern, Eastern and North
Eastern. It decided that the head
quarters of two of the railways. 
North-Eastern and Eastern would be 
located in Calcutta. It decided that 
Sealdah Division should form part of 
the North-Eastern Railway. It de
cided that Allahabad Division at least 
should form part of the Eastern Rail
way. These were not arbitrary 
conclusions. I f time had permitted 
tne I could have quoted chapter and 
vprse— n̂ot much of verse, but plenty 
of rhantf*r—+o satisfy anyone that 
there was full cogent reason in sup
port of everyone of these recommenda
tions given by expert committees for 
last thirty years and also by officers 
of Government itself. Now when that 
matter came up before this v«ry
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House— I mean the previous Parlia
ment—the hon. Ministers, Shri 
Gopalaswami Ayyangar and Shri 
Santhanani, very boldly and categori
cally justified the decisions. I have 
here with me the statement which was 
made by Shri Gopalaswami Ayyangar 
when the question of Gorakhpur was 
raised in the course of the debate. 
These are his words:

“ It was said that Gorakhpur was 
going to be affected. Now Gorakh
pur is the headquarter of an old 
and tired railway (he was not re
ferring to himself, the hon. 
Minister) and now we want to do 
away with that railway. We want 
to remove the tiredness from it 
and all the prejudices that ensue 
from a person or thing which gets 
old.”

And then h« concludes by saying:
“There is no doubt that Cal

cutta is the obvious headquarters 
for each of the zones, namely 
Eastern and North-Eastern. We 
certainly are providing for inter
mediate headquarters in other 
places to serve the needs of areas 
included in the whole scheme.”
Mr. Santhanam came out with his 

reply categorically that the matter had 
been considered from all points of 
view and there is no question of pro
vincial or political pressure. It is 
onlv from the point of view of the 
interest of the people and also of the 
economic functioning of the railway 
that these decisions had been taken. 
Mind the date—26th of February 1952.

And then on the 6th of March 1952 
there was a meeting of the Central 
Advisory Council for Railways the 
papers for which had been circulated 
to us. First of all the meeting was 
called by the hon. Minister on the 
27th of February 1952 and there the 
Members pressed for a postponement 
of that question. No decision could 
be taken. Hurriedly a meeting was 
summoned which was held on the 6th 
of March 1952. The proceedings were 
opened by the same Mr. Gopalaswami 
A 3vangar who had spoken on the 
floor of the House ten days earlier. 
“ The Chairman explained to the 
Council that in response to public 
opinion the Government were prepar
ed to modify the proposals and locate 
OorakhDur as the headquarters of the 
North-Eastern Railway.”

Now What happened during these 
eight or ten days— that a decision which 
had the full support of expert opinion 
and of officers associated with Gov
ernment, a decision which the Ministers 

43 P.S.D.

justified on the floor of the House, is 
suddenly given a go-by and the state
ment comes from the Minister himself 
that out of deference to public opinion 
a change, a major change, had been 
effected.

What was this Central Advisory 
Council, Sir? Elections had already 
been held. A  new Parliament was 
coming. Would anything have hap
pened to this countrv’ or to the Rail
way Administration, if the decision had 
been postponed until the Members of 
the new Parliament met and a Central 
Advisory Council more representative 
in character had the opportunity of 
discussing this question? Why this 
hurry? What was the reason that the 
decision must be altered before a 
particular date?

Then agitation started and again a 
conference was held and these printed 
papers which elaborately explain why 
the original proposal was justified and 
no other proposal could be accepted, 
all these are given a go-by and a fur
ther change was mtroduced and Seal- 
dah Division was tagged on to the 
Eastern Railway, contrary to all pre
vious recommendations and decisions 
of Government—a third change! And 
now some sort of explanation has come 
which is included in the hon. Minister's 
speech which practically gives no 
justification for this major change.

A. lot has been said that the matter 
is being looked upon from a provincial 
Lngle. Some have said it is a Bengali 
cry. I am here to give this categorical
a.csurance to the House that it is no 
provincial or parochial or sectarian 
considerations which make us raise 
this question. We want the matter to 
be decided on its merits. Repeatedly 
have the spokesmen of Government 
and representative public men said that 
these are questions of administration . 
and the railway system is not a play
thing of party politics or provincialism 

•or parochialism; We want the matter 
to be considered on its merits and de
cided. If on expert investigation and 
in interest of sound administration, not 
one single railway headquarter should 
remain in Bengal, if that is decided on 
its merits, I shall be the first person to 
submit to this. But why was this Ques
tion reopened? Provincialism h a d t# ^  
raised. Mr, Gopalaswami A y y a n j^ ^ lt-, 
one of his press conferences said that 
due to pressure after consultation with 
the United Provinces Government this 
change had to be made. Why this 
soecial consideration for United Pro
vinces? If it is considered necessary 
that in the United Provinces’ interest 
a particular change has to be made.
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no matter what happens to the rest of 
India, then you can amend the Consti
tution of India and where you describe 
India as ‘Bharat’ you can well add 
‘that is. United Provinces’. You can 
do that very well. But I take it it is 
not the people of U P. If they are pro
perly approached with regard to this 
matter, they are bound to understand 
the implications? Take for instance 
Moghalsarai. You have made Moghal- 
sarai the junction for the Northern 
Railway. Read any of the speeches, 
any of the official reports in the last 
thirty years. Warning after warning 
was given that you cannot split the 
old East Indian Railway and break it 
into two or more near Moghalsarai, it 
will create bottlenecks. Already re
ports are appearing in newspapers, 
which have not been contradicted, that 
bottlenecks have started and move
ment is suffering. One justification 
given is that the Lucknow and Morada- 
bad Divisions were originally part of 
another Railway, the O. & R. Railway 
and therefore nothing new is being 
done now, if after twentyfive years we 
again break the East Indian Railway 
into three compartments. As some
body said, the reason why these Divi
sions from the O. & R. Railway were 
brought into the East Indian Railway 
was that the East Indian Railway was 
being compelled to walk on one leg and 
therefore both the legs had to be join
ed together so that the system might 
work properly. And now the remedy 
is to take off both the legs and allow 
the E. I. Railway to disintegrate. It is 
an amazing thing. I have tried to find 
some cogent justification for the de
cision taken, but I have not been able 
to find any. Then there are the finan- 
•ial implications, there is the question 
o f staff recruitment and transfer, there 
is the uncertain and undefined ques
tion of capital expenditure.

The constructive suggestion which I 
am here to make is this. Do have the 
matter re-examined by an Expert Com
mission? After all, the East Indian 
Railway has been described by all. 
coming either from this country or 
from outside, as one of the biggest 
achievements in Indian administration. 
The svstem had been working efficient
ly. Now you have new problems. 
India has been partitioned. Assam- is 
virtually cut off. It may be that later 
on you may have a broad gauge right 
from Calcutta joining the Eastern zone 
o f India. So many develooments are 
now being conceived of. So why rush 
with this thing and do something which 
is contrary to all expert advice—to 
satisfy whose whim, we have not been 
able to understand. So, let a Com

mission be appointed consisting of re
presentative persons, experts. Let all 
the different viewpoints be examined. 
I have not referred to the various 
criticisms made. Bihar has put for
ward its own point of view. Orissa 
has put forward its viewpoint. Assam 
has pointed out some difficulties. U.P. 
has its problems. Trade and com
mercial interests have pointed out some 
difficulties. So many points of view
have been put in. Almost all are dis
satisfied with the present decision. 
How can you meet it? There is one 
way. You can ignore the whole thing
completely and say that the car of
Juggernaut must move and Govern
ment is not going to listen to any criti
cism. That is not a democratic 
approach to the solution of this pro
blem. We are here to offer our co
operation. We feel distressed at the 
way in which one of the biggest
achievements of free India is just 
going to be made a plaything of party 
politics and parochialism. Mohamed 
Tughlak played with the removal of 
capitals in Delhi, and at what cost? 
This is another such experiment, per
haps a little smaller in scale, which 
is now being done by the Government, 
beinc the successors of Mohamed 
Tughlak in Delhi. And what are the 
consequences that may fall on the 
country? This is a matter where we 
should consider it not from party in
terests at all. We are prepared to 
offer our fullest co-operation. We 
have got lots of material which we can 
place before an independent Commis
sion. Let the Government’s case ba 
also placed before such a Commission. 
I am sure that if this reasonable pro
posal is accepted by Government it 
will lead to an improvement in the 
present state of affairs and also ulti
mately solve a very vexed problem.

One last word and I shall have done 
for the present. And that is about the 
Ganga Bridge. A lot of controversy 
has started over this matter. Bengal 
wants it within Bengal. Bihar says it 
must be near Mokhama. And I had 
been reading with considerable 
amount of pain the wav in which this 
very important Question is going to be 
discussed.— n̂ot from the point of view 
of national interests but as to which 
province will win the race. If I may 
throw out a suggestion to the Railway 
Minister, it is this. Both have strong 
cases to offer. So far as Bengal is 
concerned, the Ganga Bridge near 
Farukhabad is essential not only for 
Railway Administration but ultimate
ly for the very life of the City of Cal
cutta. Similarly, with regard to Bihar, 
unless there is some bridge set up
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near Mokhama it is cut off from 
Northern Bihar and it wiU create the 
greatest diflftculties and bottlenecks 
which you cannot solve otherwise. 
Why is it not possible for us to have 
both bridges, one in Bengal and an
other in Bihar? Why should one pro
vince be made to quarrel with another 
on these issues which are of vital 
national importance to the country? 
Let us join hands and demand, if we 
can satisfy the experts and others, 
that both these important points have 
got to be tackled— and they cannot be 
tackled except through railway bridges 
(,‘onstructed at these points. Let us 
jointly ask Government and also seek 
the support of the rest of India that 
this proposal should be accepted by 
Government. It may mean another 
four or five crores of rupees. For re
classification you wasted— I do not 
know how much—^perhaps two or two 
and a half crores of rupees. And the 
hon. Minister who was in charge has 
been promoted as a Lieutenant-Gover
nor. We wish the best of luck to him. 
But here It will be no question of wast
ing anything. If it means four or five 
crores of rupees, you have such an 
abundant amount lying in the reserves 
and soon you will get a satisfactory 
return. The expenditure incurred on 
this will not only be in the interests 
o f  The tw o  orovinres but will solve the 
diflRcult and complex problem of trans
port and future development of the 
Eastern Zone of India itself.

Shri Chattopadhyaya (Vijayavada); 
On a point of information, Sir. The 
hon. Member Dr. Syama Prasad 
Mookerjee just now said that he could 
quote chapter and verse. Then he 
changed his opinion about him self...

Dr. S. P. Mookerjee: I left it to the 
hon. Member.

Shri Chattonadhyaya: And he said
that he would quote the chapter and 
leave the verse to me. I would submit 
this:

The increment in railway fares is 
very very fair.
It does not touch the Ministers 
who always go by air;

Our newest railway Budget re
veals progressive signs,
But when they talk o f railways 
we must read between the 
lines.

I should like to know, Sir, whether 
there is any reason for believing that 
there is reason in my rh3rmes.

Mr. Chairman: I believe no other
person than the hon. Member himself 
Will be able to give the answer in

verse! Therefore he will have an 
opportunity to speak in verses at 
great length later.

^
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^  j^rr I  ^  ^  dl"
^  «n I

I 3̂fr 4 ?Tf ^  +̂cfI  ̂ O T-

^  \ o o  j f l^  ITT ^OO

^  ĴT*T ^«ii^ft 9Tn̂  *TT «MW ^
^  ^ I f e :  ^  JT' f5T%^
«f^'Tr «Tf fsRTf!"

^ ^  t  I ^
5rf ^  iwr^T m f^ lr r̂
^  ^ R T  %  3 T ^  :t̂

f  I ^  5T# ^ft#3T 3TT

t  r̂«<*=*i ^  ‘< ^  t

 ̂ 3rr̂ T  ̂ Pf*!*; 3̂ T
3TT XnTTfT 5lflf fV  ^

siWRfjr «rt r̂5Tff ^  ^  qr afh: iw t ’
4^1^ ^  ^  ^ oo-^ \ o  jft^ ^  '?qj<|

'^T^T ^  ^  ^ft I

f̂ r̂%
STT̂ tf̂ nr ^>T^ ^  Vt^RT ^  «P^«fl

^  I «t41‘ ^  «i^d

% 3 i ? ^ ^ # 3 r T ^ 7 ^ ir j f V |

» r V r v \ s ^ ^ ^ ^  11 aftr 
(restorations) % ?v
^  f  I ^  ^  f ir a ^

(mileage) ^  ^ f,

3T1t ^̂ TT
dnvyy ifl’ ^-T % ^TT3J5

^  11  aritfrVT, t^ '^ ,

n̂Wt, w ,  f  T  ̂^ f «  5̂T

^  ^  ?̂?TT?T
#■ I afh: W IT  ^  ^

=̂TT$ ^  |, 3TJTT
^  ^  ^  % f?r̂ r

^\ q^ r̂ vr ^  ^
5^ f> fl I ^  T W R  ^  5V

^  11 #  % »T̂  q-f gsTFT r̂r 
31^ ^ ^M< r̂ f  f̂ F t̂T 
^ 5̂ 1 ^  Pitt ^
r^sT ^  dt f ^  ?r TT̂ arr f^ m ^ i 
^  ^TWr ft) r ^  5RTR ^q-

( Dividend to General 
Revenues) % n̂ir cr fŷ nr̂ r v qr

îT ^r+«l f̂ '+l<rV T^% ^

5tr!t § 3i^ 
^  ftrqi srr^ ^ ftr

^  (Contribu
tion) (Capital) %
#■ #■ ftTTTf «TT ^
PT ^  'K  3ITW
T̂RTT I, ^'V â T qr 4 # fJT%  ̂ ftrqr 

^  ftr I ^ îr •̂
^  qT # 2: #fqH  ̂ apt

^  <f'4<i ^  I
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HT̂   ̂ ^  ^  *T̂
w  i  I ^  srtp: 3 t tt

flj'jKS ^̂TTT N̂ rr 'Srnr ^  *r  ̂
inr ^  ^  <tt fp ^^tttt

^  ^  ^  ^  (Loss)
# R̂TT t- (Surplus) ^
t  3 ik  w  ^  ^  ^  ^

(Surplus) ^  ^  I 
^  I
spT ^T7^ I '  I ^

^  ^̂ T̂cTT Tc irftf^rrfiTV aror
^ T  t ^̂TfT T^ f
^  wf 5T̂  ^
^  f̂Ht ^  I ^  ?yw

% fT  ^  ^»nnr ? o o ^
^  H W ^  ^ ^  ^  SWIT f^TRT ^  
wwz ^  \3o-\3\ ^

(deficit) 5tt t  I gR 3FT̂
srtft ajh: ^  ^inTt

snrf̂ r ^  ^  I 3RT̂  % ^  ft
TT^  ̂ f ,  T̂̂ T̂tT
^  ^  ^ ^ ^  afhc
3TT̂  ^  ^  ?  qr ^ T  T i ^

I

5rfaRT ? f t f^  I  3ftT ^  ^  
^5Trf?pr ^  ?T^ ^ I sfrc^n 

^  ^ r s r W T t '3 fk w

(Psychology) st̂tr htV
11 3ftT 1?^  JT̂  fiR

?f^3ff % ?TT̂ €r
T r̂| aftr ^  yxhr^ (Services) 
^ % 5T arr ^  p̂»r̂ 1Rn> %

t'l 5TPTO ^  ^  î 5r
% ^  3fh 5RTR ^  (T^
Vfttmf^TV <Tfcf^g% f ^ f « r

% 3p=̂  ^
? '*f*f̂ w f̂ ĴT'sr % ’T’̂ nw
f  ^3^ 5r̂ >TT ^
^ T T ^  % f̂ 52T ^  3t^ ft*rr I ^

^  3TT̂ #fqz^ ^ fx^'̂  ( Repay
ment o f Capital) ^  ^

‘*rr| ^  ^  ŝft̂ ’i
% WT̂  ^  ^nr ^
t̂f̂ PT̂  r̂f v̂T ^  sRnx ^  

arr̂ JT (item) ^
t  I

aftr ^  «ft

Jn f^ q rr # ^ m i  «ft afhc ^

W RT ^^9)T, 
p̂HRT, ^

fan  |, 3TT̂  ^  ^
MpCT̂ ’ilRr I  ^  ^TK  ft^TT I

4nFd'< ^  fT  W ^  3nnT
^  ŝqrpy 1 1  i\^  f

^  3T^
*T^ ^ 3TV̂  ^  f^ 'T ?  %■ T̂ ^*4K 

^ f f ^  I ^ff+»r ^  ^ T T  3lt^

3T̂ R «irfor 3nrc ^  ^
^  ^  3T^ t» ^  ^
3nTT ’T 5TPT rft OT ^
^RkTT ^ 3R?R! vf'»i< '̂l ^  ^ITTW
5T?nnr T T f  ^ r  i amr

^  ^
(Agricultural Labour) ^
^  t  rft ^  ^  t PiHrmRi 3TT̂  
I ^  *JH»l«f«l ^#iO
(Factory labour) m 
(Railway labour) ^ ^  ^
?T^ ^RI%, ^  5RTR ^  ^5f\7T qfr- 

^ ir%  3 0  i f t ^  t  • ^  ^  ^
3(\t  4* Pf^<'f ^ f[d r ^ I
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3ftr ^  ^  f
I  ^

^ I ?T ^^RT
3F1T f ^  ^  ?T |t^

^  WT^r »T^ ^
eft f#’ ^  w n ^  T̂RT =5rif̂  i 

3nr̂  ar^
3TT T^ ^ ^  % ^TT

^ iV ^*^10
=^Tf^ | l

^  ^  = ^
^  ^^TT I % 3mr t̂rt

#  Cfff TT ^
(Restaurants) qr (Hotels)

f̂hĉ  ^  3TT^ (auction)
t̂rtt ^̂tt, ^

^ ^ T  I ,  2T̂  «TT ftpr

^  f3R ^
^  ^  ^  ^  % 

^ <T, aj ?̂: f  ̂  5 T ^

3HT ^  ^  ^  T̂T 11 sr̂ R
% 5T#  ̂ arr̂ R ^  artr

ttt̂  ^rrr
q̂Try I ^  ̂  ̂  <rNt̂  ^  ^

^  ^  3ftT ?yr^

^  ^  ^  f  ?TRt STPRjft ^  
t  I ^  if ;?q-r̂ r

 ̂ i  ^  t  ^  fiw»^ < i- 
^  ^  ^*nrf 3̂ '

jjf^
t  ^  ^  ^
% T̂ *t ̂  f  fTO qft cR̂  ^

?T^ 3TT «TT̂  ^ I ^

3*1% f  I T ft o r m ^ T  r̂iTT̂

r r i^  5 f f  <nc ^  I ;  ^

?r^  % ^ T F  5 m  ^  ^ ea 1 1  ^  9?f

T ^  »rf I  t  %  ^TT^
31^ T^^T, ^  qr <TŜ  ^^nr w t t  ^  
j»T5c % r̂rq" <?i % f^q"

ĵfRTT t  I ?̂TT ^  q*̂  ^
^ 5 T  ^  2Tf T^rr fk m f^
% ^  qr  ^  ŝrnft i

^  arnrr >TTT>r ĥtrt ^
TTqfi ;f j^  sp; t q R

^ r = ^ fa ’r f ,  ?Tf 2T0 i  ^
^  srt % 

«ft^ sfiT
^^^Frfl fiPT % ^  5lt

^  ^ra% ^ of r̂ ^
(S p e e d )  '̂T t  q^ J^p- W  t  I
^fHqr % 3 ^  ^5rf ^  ^  %
qr? ^ T  qr^JT f  ar^R

^  ^  % T 5 ^  3rf  ̂ ^
^’RTTr q ^  tf+dl ^ftr 3fF3T
^  fsT ^  ^nrq" ^  ^  R {c^ ^  f^nrr- 

qr T fq ’ ^  ^  qr
5T% ^  q ^  #  q ^  't̂

^Riq" 3fV̂  q ^  T̂̂ T
*̂TT I q^ ^  d q̂" 4

aPRT ?TTTIT ^nri'^ g I

(English translation of the above 
speech).

Stari Heda (Nizamabad): Sir, if we 
look at the working of our Railways 
for the last three or four years from 
a common man’s point of view, we 
come across the fact that it is general
ly recognised that the Railways have 
made much progress. Shri Syama 
Prasad Mookerjee also said so; though 
there are many in the House as well as 
outside, who insist that no progress has 
been made either in Railways or any
thing else.

In my opinion, greatest progress has 
been made in providing amenities to 
the third class passengers. Neither I, 
nor anybody else can say that this pro
gress has really been satisfactory. It 
is never good to be sure about this. Live 
organisations and individuals always
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make progress. But I can say without 
any fear of contradiction or hesitation 
that the difference between what third 
class travel that was three or four 
years ago and what it is now, is very 
great. Special amenities exist for those 
travelling for more than 300 miles, and 
I think that the amenities for long 
distance third class passengers are the 
same as existed for Inter Class passen
gers in the past. An hon. Member 
Shri Nambiar has said that the third 
class passengers cannot sleep. It is 
true: all of them cannot, but they can 
sleep in special third class coaches 
attached to long distance trains. Such 
amenities do exist in third class. 
While I was coming from Hyderabad 
recently, two hon. friends sitting near 
him were my fellow travellers, one of 
them in the First Class and the other 
in the third class. I was travelling in 
the class in between the two. My 
observation is that there was not much 
of a difference in the expenditure on 
the amenities provided in the two 
classes. As far as I know third class 
passengers travelling 500 miles or more 
can sleep. But I would submit that 
the number of new III class coaches is 
not sufficient. The III class coaches in 
the trains connecting important stations 
are also not so good. New coaches are 
arriving every day and the day, I 
expect, is very near when all passen
gers. whether travelling in Class III or 
otherwise, travellinf for more than 250 
miles, would be able to sleep.

Now I would like to touch upon a 
point towards which I tried to draw 
your attention last year also. The 
provision made in the Budget for new 
lines is too inadequate. While the 
provision for restoration of lines is 
Rs. one crore 14 lacs, the amount pro
vided for new lines is only 
Rs. 3,61,47,000. The railway mileage 
in our country as compared with its 
large population and extensive area is 
very inadequate. America, England, 
Russia, Germany and France have more 
railway mileage in spite of the fact 
that ^ach one of them has smaller 
population than our country arid some 
of them have even smaller areasr If 
the pace of extension of railway mile
age, as indicated in the budget, is 
adopted, it would take us five decades 
or a century to reach upto their level. 
This pace is very stow. Last year I 
had suggested that we should provide 
in every Budget for return of at least 
two per cent, of the capital, in the 
same way as we set apart about 4 per 
cent, in the name of Dividend to 
General Revenues. This is. considered 
as interest on the capital contribution 
of General Revenues to the Railways.
I know there were certain constitu
tional impediments in the way of ac- ,

reptance of this suggestion; but where 
there is a will, there is a wa; .̂ And 
the capital to be returned can be in
vested in new lines. If we prepare our 
Budget on these lines, our last year’s 
Budget will also become a deficit 
Budget, as I pointed out at uiat time. 
This year’s budget will also not be a 
surplus budget. When the public 
comes to know that our Railways have 
made a profit of Rs. 23 crores, it has 
an adverse psychological effect on 
them and they begin to ask themselves 
why Railways are not thinking of 
giving them increased amenities. But 
if we tell the public that we need 
Rs. 100 crores for new lines, then ours 
will be a deficit Budget to the extent of 
70 or 75 crores. The public would 
not complain of t.ie lack of amenities 
and our progress would be unhamper
ed. There are only two ways of mak
ing progress, namely (i) either we 
economise in our current expenses and 
invest the amount thus saved in deve
lopment. or (ii) we borrow. Our 
capacity to borrow is limited, nor is it 
proper to borrow. To economise is 
above everything, viewed from whatso
ever point it may be; andj^ '̂e have to 
create a psychology for that purpose. 
I would request the hon. Minister, who 
has been connected with public organi
sations to a great extent and comes 
from a political party and not from 
tiie Services, to consider this sugges
tion ana create such psychological at
mosphere by making such a provision 
in the Budget f'^r new railway lines, 
as the one made for Dividend to 
General Revenues. You may call it 
Capital Repayment or a special fund 
for new railway lines, but I think such 
an item in the Budget is necessary.

Shri Nambiar also said that we 
should improve the conditions of rail
way workers, because the railways 
have made a profit of more than Rs. 23 
crores. No doubt such an idea takes 
shape in everybody’s mind'. It is true 
that the conditions of railway labour 
are not what they should be, and they 
ought to be improved. But the im
provements and increase in amenities 
should not be concentrated in one 
place. It is like rain, which, if not 
wide spread as it should be, ends in a 
flood. In the same way increase in 
wages should be all round. If we look 
at the conditions of agricultural labour, 
who are in a much worse positlbn, we 
cannot coanpare them with those of 
railway workers or factory labour.

I want to make another submission. 
Railways and other. such departments 
are run on commercial lines. What 
we should see to is that we should get 
more profits if that does not harm any
body. Different practices are in vogoe
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[Shri Heda]
at different places on account of which, 
I think, our railways are not earning 
the profits they should. I would men
tion only two instances. In the 
vicinity of Delhi, especially on the late 
East India Railway, catering contracts 
were given by auction. Many reliable 
persons have told me that contracts 
were given with small variations to the 
same persons who were holding them 
for ten or 15 years. This is going on 
even now. If contracts are given 
afresh by calling tenders, I think the 
Railways can make a profit of at least 
Rs. 25 lakhs. We can even increase 
that amount to Rs. 50 lakhs.

The other instance with which I am 
more familiar is that of tenders for 
supply of stores in places like Secundra- 
bad. Certain impediments are placed 
on account of which the number of 
tenders received is not great, rather it 
is very small. The result is that the 
Railways are compelled to purchase 
stores at a higher rate, and that re
duces their profit. One of the condi
tions for sending a tender is that it 
should be accompanied by a fat sum, 
amounting to something like ten or 
fifteen thousand ’ rupees. The right 
course would be to demand this fee as 
a deposit after the acceptance of the 
tender.

I would like to invite your attention 
towards the low speed of long distance 
trains running between big cities like 
Delhi, Madras and Calcutta. If we 
follow the example of trains in other 
countries of the world, we may save
10 to 25 per cent, of our travel time, 
i.e., we may reach Hyderabad or 
Madras, starting from Delhi, in 10 to 
25 per cent, less time than before.

With these words I resume my seat.

Mr. Chainnan: Before calling upon
the next speaker. I would like to 
.inform hon. Members that I propose to 
call upon hon. Members in this order, 
so that they may be in their seats and 
not lose their chancc, to speak. Other
wise. we have to send for them from 
time to time. Now I intend to call 
upon Mr. Lakshman Singh Charak. 
Mr. Reddy of the Socialist group. Dr. 
Lanka Sundaram, Dr. Jaisoorya, then, 
two Congress Members, Shri Fulsinhii 
Dabhi, Shri Sofi Mohd Akber, Mr. T. K. 
Chaudhuri, and Mr. Frank Anthony. I 
shall iollow this order and we will go 
as far as we are able to go.

For the benefit of new hon. Members, 
I may also say, that though 15 minutes 
are allowed, it is open to a Member to 
close even in ten minutes. Just two

minutes before the time fixed is over, 
I shall ring the bell. That does not 
mean that the hon. Member has to 
stop immediately. If he wants, he may 
carry on for a couple of minutes more. 
Exactly at the end of 15 minutes, the 
bell will be rung and hon. Member will 
kindly resume their seat and not put 
the C’lair to the necessity of ringing 
continuously. This is the procedure 
that I intend to adopt.

Dr. Lanka Sundaram: I apologise for 
not being in my seat. Sir............

Mr Chairman: He has not yet been 
called. He may speak when he is 
called.

Dr. Lanka Sundaram: I would like
to say a word about this speakers’ list. 
There are some basic elementary needs 
of hon. Members and some occasionally 
go into the lobby, certainly with no 
intent to insult the Chair or the House. 
It would be a better procedure if the 
names of the speakers in the order in 
which they are going to be called is 
hung up outside in the lobby. We 
would then know when our names will 
be called. We have come here to work.

Mr. Chairman: I will have the list 
hung up in the lobby.

| 1 o r . l l 5  4 »

^  ^ £  or
J*> ^

e r f  ~

,3*3 £  ^
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H Ot'i) J  (East Punjab)
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^  i  yiSt

^  ̂ _-=*■ - ^  
uj|>^ isJ la . ^  ^LJ tS V?
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l,*f ji>
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J l y j J  ^  ^ 1
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^
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^  ^  >*»

c A ’ ^  c5*)
lyS - ^  ^f]0 ^yjJ ^

iAS; i  ^J»,  ̂ ^
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^ )5̂
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^  ^^.*£lx*5)V^ »*>l£5 O s ^  ^
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f,l»» llCUl l l ^ U  l- jy »  -  J  ljl<Jt 

K «a< i  ^4 ^- |.tf
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(English translation of 
speech)

the above

Shri Charak (Jammu and Kashmir): 
Sir, my first reaction to the Railway 
Budget, 1952-53, as I look at it, is a 
happy one. I feel happy to note that 
the hon. Minister and other railway 
woitfters, during their administration 
o f five years after our independence, 
have managed the railways so well 
that it will be difficult to come across 
a parallel in any other region of the 
world. Our thoughts naturially go 
back to the year 1947. The partition 
o f the country had its repercussions on 
our railways too. They too were split 
in parts. The division of railways and 
in particular of the East Punjab Rail
ways resulted in first of all— as I have 
been able to study it—the migration 
of all mechanical hands and drivers 
to Pakistan out of a sense of insecurity. 
The result was that the conditions on 
Railways got worse still. In the divi
sion of assets. East Punjab got very 
bad type of railway compartments and 
engines. To provide a climax, that 
particular Railway had to meet the 
pressure of an influx of sixty lacs of 
refugees in India. It is difficult to 
come across a parallel elsewhere. In 
those days hardly any train in the 
East Punjab was found running at a 
speed o f more than five to ten miles 
per hour. The public of India and 
hon. Members of this House should 
not forget so soon the ability and 
wisdom with which our leaders have 
pulled our railways from such a 
morass. It was due to their wisdom 
that so many employees returned and 
the working of the Railways was thus 
■made possible. You can yourself see 
the progress made within five years. 
In 1947-48 the trains used to be fre
quently late by two tc three hour?

But now they reach five to ten minutes 
before time. It is a different thing if 
despite that remarkable progress the 
!oppo6i(fc|on m em ber choose to criti
cise and regard it as insufficient. I 
concede that there is a large scope still 
for progress and that there should be 
progress further still. But we should 
not forget this fact that everything 
takes its own time.

The hardships experienced by the 
third class passengers used to be dis
cussed in the former Central Legis
lative Assembly also ever since the 
British times and their case has been 
pleaded by all sections of this House 
also. The Government are luUy 
aware of their hardships. You should, 
however, compare the present situa
tion against tiie conditions prevailing 
only a few years back when these pas
sengers could not get either water or 
a place to sit on the railway stations. 
Within five years, however, quite a 
large number of railway compart
ments have been built and it is out 
of a feeling for their hardships that 
Janata trains have been started in all 
parts of India and which have gone 
a good way to give them relief. I, 
however, don’t deny that on many 
sectors people still travel on footboard. 
But we cannot do away with it in a 
year or two. We should not forget 
that our leaders had taken over the 
railways at a time when the whole 
rolling stock had become depleted and 
deteriorated due to excessive use in
1939— 44. Railway engines were mostly 
in bad condition and the British were 
too busv to give them anv attention. 
They left them in a condition which, 
but for iable handling, would have 
put an end to the entire railway 
system itself.

We have to admit that there has 
been an all round progi'ess in the 
working of our railways. You will 
come across better conditions in rail- 
^vay compartments, railway stations 
and waiting rooms etc. Some scope 
for complaints no doubt still exists in 
respect of first and second class com
partments. The reason is the Gov
ernment have always been concerned 
with the improvement of conditions of 
travel for the 3rd Class passengers. 
Now first and second class compart
ments are not so clean a» th^y used 
to be— and verily a person standing 
outside— unless he studies the mark
ing—may well take them for 3rd 
class compartments. Let the third 
class passengers be given all ameni
ties bv all means—say even the sleep
ing space, but let the Government at 
least take oroper care to maintain the 
first or second class compartments whe-
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ther already built or to be built in fu
ture. The Government should impress 
upon their employees the need to re
gard this country as their own. They 
should not merely ask for increased 
salaries, wages and other. concessions. 
It is imperative that they also feel 
their responsibility. Such a state of 
affairs is not peculiar to Railways 
^one. In many departments the 
officers who have secur^  positions for 
themselves, are found to exercise initia
tive. They work quite hard. But 
this sense of responsibility is still lack
ing in the subordinate staff. It is 
generaUy noticed that the subordinate 
staff discharge their duty in a way as 
If they were quite independent and 
there were nobody to supervise them. 
If therefore we want to earn more and 
more profits in the Railway Depart
ment and give more concessions to the 
third class passengers, then we have 
to impress upon those iji contact with 
the railway employees in general to 
infuse a sense of responsibility in 
them. They must realize that the 
Railways belong to our own country 
and it is their bounden duty to keep 
them in the best iwssible condition. 
Mere criticism of the Government will 
not improve matters any way.

So much about the Railway Budget. 
I shall refer to the Jammu-Pathankot 
Railway line which is so vital a link 
between India and the State of Jammu 
and Kashmir. I should like to re
mind the hon. Members that before 
the Partition, the State of Jammu was 
connected with two railway head
quarters— on one side with Rawal
pindi which is at a distance of 150 or 
200 miles from Srinagar and on the 
ether side with Jammu railway sta
tion itself. We had a 27 mile track of 
oui own. It was our misfortune that 
the ruler of our State did not declare 
its accession to India before August 15, 
1947. Only because of that lapse we 
had to undergo all these hardships 
and incur such heavy losses. A re
ference to them may not appear to be 
proper on this occasion. I want to 
explain that for the improvement of 
economic conditions of the State of 
Jammu and Kashmir, it is vital to 
operate and give priority to the Jammu- 
Pathankot Railway. Not only will it 
improve the economic conditions and 
add to the comforts and convenience 
of the local population, but it will 
also make our oosition with 
regard to defence very sound. If 
Gk>d forbid hostilities break out 
afresh, it will serve as a vital link for 
purposes of reinforcement. We feel 
much grateful to India for the cons
truction of the Pathankot Road. We,

however, want the same priority to be 
given to the construction of the rail
way line and it should be cpmpleted 
at the earliest. Pathankot Railway 
station is now in a much better condi
tion and we are much benefiting there
from. The State of Jammu and Kash
mir has opened an Information Bureau 
there for the benefit of visitors. The 
function of this Bureau is to assist the 
visitors from India in every way and 
to offer them all facilities and infor
mation they may need. It is observed 
that the Railway Department has 
placed only a very small room at the 
disposal of that Bureau where the 
visitors have to stand in a queue. 
There is no space even to sit. I re
quest thd Railway authorities either 
to make this' room more spacious or 
build two or three more rooms so that 
this difficulty could be removed.

Next from the viewpoint of afford
ing facilities and comfort to the. 
visitors, the Dining Room at Pathan
kot needs to be improved. I happen
ed to see the kind of meals that are 
served to the First Class passengers. 
The quality is such that it can be 
available for a nominal price of ten to 
twelve annas in any dhaba whereas 
the passengers are charged Rs. 2 for 
that. I request the hon. Minister to 
give his attention to this matter at 
the earliest and bring about the neces
sary improvement.

I request you to consider the need 
for connecting the coal mine in Jungle 
Gali in Jammu State with the Jammu 
Railway line. It will solve India’s coal 
problem to some extent. The State 
has worked on the scheme, but coal 
of superior quality has not been found. 
Experts, however, think that d ig g i^  
to a greater depth may yield superior 
quality. The hon. Minister will do 
well to have a statement prepared on 
Jungle Gali .while considering the 
issue of Pathankot-Jammu Railway 
line-

It IS gratifying to note that the op
position ^em ljers have commended 
the hon. Minister for the ability with 
which he has handled the Railways. 
I on my own behalf and on behalf 
of my State congratulate him for his 
ahilitv and competence in manaf»ing 
this Department. I also hope that he 
will give due consideration to our re
Quest regarding the construction of 
the Pathankot railway line and if pos
sible to start work this very year.

Shri Vallatharas (Pudukkottai^: Sir. 
the integration of the various railways 
in India is an accomolished fact at 
present. Dpubts have been expressed 
that the integration and coordination
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of the railways as at present arranged 
are not proper. But as I see the 
arrangement, and as it has been 
materialising in the five years past, 
it is a matter that deserves apprecia^ 
tion. No substitute arrangement has 
been brought forward in the place of 
the present arrangement.

The railway system has been placed 
on a sound basis. A net profit of 
63 crores is shown, though it 
is not a healthy sign, though 
from the point of view of the taxation 
on the poor man, namely the pas
senger, it is not a proper levy. Yet 
under the present circumstances the 
railways have been placed on a sound 
footing and that is a matter for congra
tulation.

The hon. Railway Minister has stat
ed that the overall needs of the country 
and the community should gain pri
ority over local preferences, and that 
the hon. Members of this House should 
rise above narrow parochial and pro
vincial sentiments and prejudices in 
the larger interests of the unity, 
solidarity and prosperity of the Indian 
nation as si whole. It is a salient fact. 
But it must be remembered that the 
Government should not be misled and 
obliged to give preferential treatment 
to one province or the other by the 
pressure brought on the hon. Ministers 
bv some one or other of their fol
lowers or other agencies. The im
portance of this aspect cannot be 
belittled.

The Indian Railway is the fourth 
largest in the world with a total mile 
route of about 34,000 miles, worked by 
about 72,000 stations. Yearly about 
twelve crores of people travel. About 
nine lakhs of persons are employed 
on the railways and the annual revenue 
is 300 crores. "

I'he railways in India have got a 
history of 100 years and over. The 
importance of this huge system of 
transport for the economic, cultural 
and political develooment of this 
country and for the defence of this 
<"ountry needs no emphasis. The 
economic, political and cultural pro
gress of the country greatly depends 
upon the efficient maintenance of the 
railway system. Over and above all 
these, the defence of the country is a 
matter which every one should bear 
in mind.

India today is a free nation, and as 
such, it must try to see that internal 
peace is maintained; and whenever 
danger threatens from outside, the 
country should he in a oosition to 
concentrate all its forces in particular 
sectors. Thus eflElciency of defence 
nepends upon the safety with which 
the trains can carry men and muni
tions to any part of the country.

Recently French experts have been- 
called by the Government of India and. 
they have given the opinion that the 
present railways can sustain a speed: 
of 68 miles, whereas it is regrettable 
to see that the average speed is on lr  
between 12 to 18 miles in case of local 
trains, and the mail train from Delhi 
runs between 15 to 24 miles per hour. 
To travel 1000 miles the train takes- 
about 52 hours. The si>eed of our
trains must therefore be enhanced.
Further, the rehabilitation of the 
Indian Railways is a very difficult 
affair. The Government deserves 
much praise in the matter. They
showed a temperate attitude in gaug
ing the importance of the situation 
and in providing aU the resources 
available to effect the rehabilitation in 
an eflRcient manner. But at the same 
time they have forgotten to see that 
the speed of the trains has increased 
at least in respect of mail trains.

So far as regrouping is concerned, it 
has to be pointed out that things have 
been done in haste, and it is essential 
that the system should be stabilised 
on a scientific and well disciplined 
basis. One of the principles of the 
regrouping of the Indian Railways is 
that the Railway administration 
should serve as a compact region,, 
large enough to provide a headquarter 
oiganisation of the highest calibre 
capable of following and assimilating 
an up-to-date improvement in the rail
way technique qu ipped  with adequate 
workshop facilities, statistical train
ing and research institutions. A 
central organisation of information, 
development and research for railways 
should exist.

The Indian Railw^iy system is 
lacking miserably in uniformity. It 
is considered to be an unfortunate and 
reactionary feature. There are three 
kinds of Railways now: broad gauge, 
metre gauge and narrow gauge. The 
absence of uniformity is considered 
to be a potent factor in fostering in
efficiency of the Indian Railway sys
tem, and for causing the isolation o f  
large areas from direct access to the 
ports and the industrial areas. This 
question needs investigation an^ 
clarification by some expert person 
or by some Committee lippointed for 
the purpose.

The railway area is d iv id e  into six 
regions for administrative purposes 
and operational efficiency. That the 
Government have devoted their care
ful attention to the economic and ad
ministrative conditions suitable to 
effect the divisions is apparent. But 
it is safer and beneficial to verify and 
satisfy by means of investigation by a 
special Committee whether each zone
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constitutes an economic unity and 
favours integration, and whether the 
prospective division of the country 
into self-governing linguistic areas 
will affect or assist the regional 
conception.

The existing proposals do not indi
cate the nature of the internal ad
ministration of each zone. It seems 
the district system of administration 
continues. .It  also seems that having 
regard to the route mileage of the 
combined system and the volume of 
traffic which it handles, an inter
mediate co-ordination is proposed by 
setting up three operational regions 
^ h i n  each zone. Creation of new 
offices will be necessary. How the 
economy is sought to be effected, how 
far retrenchment is possible and how 
labour is to be manned and used are 
matters on which this House may be 
desirous of being acquainted with.

An Hon. Member: Is the hon. Mem
ber entitled to read his speech?

Mr. Chairman: He started speak
ing extempore, then he read it. then 
once again he will speak, then per
haps read .......

Shri Vallatharas; Then the co
ordination of the Road. Railways, 
Aviation and Waterways the four 
means of transport and communica
tion is highly essential. Total 
nationalisation should be effected in 
all these four items. Besides there 
is provision made in the Budget for 
renewal of tracks etc. Renewal of 
ti acks can be so done as to ensure the 
increment of the speed of the trains.

12 N oon

The booklet “Towards Better Condi
tions of Travel”  is highly disappoint
ing. As a matter of fact, much money 
].s being spent upon the so-called
facilities being created for the pas
sengers. Some trains are said to have 
been newly set up on various lines 
and various routes are said to have 
been extended. But on the other 
hand overcrowding in these trains
has not been stopped. The booklet
says that a complete elemination of 
overcrowding in trains will take some 
time, and that the overcrowding is 
sought to be lessened by putting on the 
route some new passenger trains and 
by extending some of the existing 
routes. It is a significant fact that 
accommodation in the Third and Inter 
Classes is very short, insanitary, un
satisfactory and inconvenient Third 
class passengers contribute nearlv 90 
per cent, of the total revenues of the 
Railways and only about ten per cent .

is contributed by the Upper Classes. 
In spite of the fact that so much money 
is contributed by the third class 
passengers and the very fact that the 
Railway system cannot go on without 
the contribution of the poor third class 
passengers, the Government and the 
Railway Administration are miserably 
neglecting the case of these pas
sengers. They are never felt to be 
members of a sovereign community 
after the attainment of freedom in this 
country. It is deplorable that the 
heads of departments who are in the 
permanent service of bureaucracy 
have never changed their views to 
feel that, whereas even a beggar as a 
voter hereafter is a ruler in this 
country. There is reservation of seats 
in Third and Inter classes but it is 
only a farce,— if I may say so, a dis
honourable farce, because when once 
you ask him to reserve his ticket and 
he does it, when he gets into tte  car
riage he finds hundred and one people 
sitting on his head. Quite recently 
during my joum ev from Madras to 
Delhi I saw a Third class Madras to 
Delhi carriage meant for sixty or 
seventy containing three to four 
hundred passengers. In the Inter 
class there Is a railway officer and by 
his side there is a commission agent 
who enters the carriage with the per
mission of the officer and prepares a 
berth for someone who has paid him 
money. Hereafter, in a country like 
thif; we legislators who come from 
various parts of the country to the 
caoital should not be annoyed by such 
scenes of indifference on the part of 
Railway management. As a matter of 
fact, congestion in these long-distance 
trains can be stopped forthwith if 
additional special-through carriages to 
number provided are attached and only 
ticket-holders to Delhi are permit
ted to travel in the compartments. Two 
Third Class and one Inter Class com- 
oartments may be attached in this 
manner. If that is done in each of 
the lines, the overcrowding will cease 
to exist at least by 75 per cent. That 
is my hope.

Mr. Chairman: The hon. Member
can refer to his notes. He speaks 
with such an amount of fluency that 
be does not reauire to read hi- speech. 
Now. interruptions are made often 
that hon. Members are reading. The 
reason of the rule is a wholesome one 
that it ought to be the speech of the 
hon. Member here and not one written 
out by some other man so that parrot
like the Member may go on reading 
it on the floor of the House. Other
wise I have nothing against hon. 
Members referring to their written 
notes. In foreign countries many 
orators and even Minister*' all writ»
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out their speeches and then read 
them out. The manner of delivery 
itself indicates that it is not parrot
like. Sometimes such objections as 
the one that was raised may be un
necessary for the simple reason that 
the Member concerned may be a 
fluent speaker who refers to his notes 
occasionally. Then, some Members 
may be new and if they get opportuni
ties to speak on two or three occa
sions they will become first class 
speakers. Therefore such interrup
tions may not be made and they are 
not in good taste also.

Shrl Vallatharas: I want to refer
to another matter before I conclude, 
and that is about corruption. The 
lion. Minister has referred with some 
satisfaction to corruption saying that 
it has much lessened or does not even 
exist. It is a false notion, and cor
ruption, as time has gone, has be
come more scientific, steady and been 
put on a resourceful basis. Corrup
tion on the platform, in the ticket room 
and with the checking officers in the 
trains is not visible, but it has not 
lessened nor is it extinct. The rough 
shod system of one time of directly 
asking the passenger or quarrelling 
with him does not,exist now but on 
the other hand things are going on 
so .silently that the common observer 
is not able to get at things easily. 
Corruption should be rooted out. 
Corruption in the Goods Section is of 
a so very high order of efficiency and 
resourcefulness that all the efforts of 
the Government to put it down 
have not been able to have any effect 
on it. In my opinion, a time may come 
when those working in the Goods Sec
tion may defy Government's attempt to 
root out corruption. Corruption is in
evitable unless there is a change of 
mind on the part of the bureaucratic 
heads of railway institutions. Unless 
that takes place, we cannot hope that 
the poorly paid clerks and servants 
would be able to act honestly with the 
little that they get.

So far as labour is concerned, unless 
the Government is able to frame a pro
per, well planned and well thought out 
scheme for utilising the labour and en
couraging it and making it contented, 
the times ahead are going to be very 
troublesome.

With these few words. I take my 
seat. Once again. I thank you for 
giving me an opportunity to participate 
in the debate.

Dr. Lanka Sudflaram: Sir. I desire 
to congratulate the hon. Minister of 
Railways for his double luck in deliver-

43 P.S.D.

ing to us the other day perhaps the 
shortest of the Railway Budget spee
ches ever made in this House, and for 
his being the successor of a Minister 
who has the reputation of being one of 
the ablest administrators in this land. 
In February this year there were 
certain token grants on account pass
ed by the provisional Parliament, with 
the result that the hon. Minister of 
Railways this morning had only to^sk 
for something like Rs. 190 crores out 
of the original sum of Rs. 285 crores 
asked for on behalf of the railway ad
ministration.

I am bewildered. Sir, at the lack of 
interest in this House in the fortunes 
of such a vital public utility as the 
railways. I find that even on the very 
first day not many hon. Members seem 
to be interested in the progress of our 
railway system; in the responsibilities 
of the railway administration; in the 
duties of railway workers; and in the 
rights of the railway passengers. With 
a capitalisation of Rs. 862 crores, the 
railways as I have said earlier are our 
public utility number one and annually 
we are carrying 130 crores of passen
gers; the passenger miles run are 402 
crores; and the freight miles run are
6.2 crores. Indeed, these are magni
ficent indices of the operation of our 
pubUc utility number one and very 
naturally I felt that this House would 
show a tremendous amount of interest 
in the manner in which the railway ad
ministration is being run these days.

As a preliminary remark I would 
like to draw the attention of the House 
to one important factor which emerg
ed from an examination of the papers 
made available to us. In 1950-51 87 
lakhs of ticketless travellers were ap
prehended and I have written down 
here the total amount realised, namely. 
Rs. one crore and 71 lakhs. Compared 
to the 130 crores of passengers using 
the railway system every yeMr. it oc
curs to me that if o n ly  the railway ad
ministration tackled this question of 
ticketless travel a little more energeti
cally and scientifically, part of the 
financial picture would have been 
completely reversed. I will have 
occasion to show presently how the 
entire railway administration is sub
ject to the grio of one single considera
tion, namely, finance. As I said, if only 
this question of ticketless travel had 
been tackled properly, the railways 
would be heirs to a good crop of money 
whith would have p r e v e n t e d  any fur
ther increase in fares and freights, and 
which would also have made possible 
so many schemes of reorganisation and 
rehabilitation.

I believe I will not be exaggeratmg 
the picture when I say that there are
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two predisposing factors in this Rail
way Budget. In the first place, there 
is the controversy about regrouping 
and I do not propose to waste the time 
of the House with an examination 
thereof in detail. The second thing is 
the lengthening shadow of the threat 
of strike which was averted last year. 
On this question of regrouping, I 
would limit myseK to one or two 
general observations. I do not think 
any hon. Member in this House would 
object to any system of integration or 
rationalisation which is in the country’s 
Interest. I am glad that mv hon. 
friend Dr. S. P. Mookerjee was able to 
make a reference to considerations of 
parochialism and even of the Dolitical 
lobbying. If I do not misinterpret 
things, it occurs to me that a 
tremendous amount of horse-trading 
has gone into this question of regroup
ing. I would have liked to know from 
the hon. Minister why it was that the 
original scheme was altered re
peatedly. I daresay he will inform the 
House about it. The attention of this 
House and of the country in general 
is being riveted upon the claims of 
Sealdah, Moghulsarai etc. but I am 
asking this straight question so that 
he will be able to answer it when he 
intervenes in the debate at a later 
stage. Ajmer or Jaipur was originally 
selected as headquarters  ̂ for the 
Western Railway. Why were they 
dropped? What were the considera
tions that led to this particular aspect 
of the matter? I am only illustrating 
the point regarding the horse trading 
and the political lobbying which has 
been so much in evidence during the 
last few months as regards the re
grouping scheme. I wish that once the 
Government of India comes to a 
definite conclusion, after technical
advice and competent examination 
about the manner in which they should 
run their administration, they will 
have the courage of their conviction to 
stick to their guns. I am prepared to 
argue the point without wasting much 
time, namely, that at every stage the 
Dolicy of the Government is halting in 
its approach to problems of public 
importance. They are swayed by
oressure groups. I will not be a party 
to this matter where the pressure 
groups dominate the counsels of the 
Government of India. We know what 
haooened to the re-classification scheme 
of three years ago. It cost the tax
payer Rs. three crores. We know also 
something about the debacle of the 
communications-link with Assnm. That 
cost the taxpayer another Rs. two 
crores. I want an assurance from the 
hon. Minister that this regrouping

business would not be further subject
ed to any political pressure or pro
vincial considerations. (An Hon. Mem
ber : It is already in operation.) I am
not unaware of that fact, but I am al
so aware of the fact, and I daresay 
my hon. friend would be willing to 
believe that such a fact exists, namely, 
that there is a tremendous pressure 
sought to be re-imposed upon the Gov
ernment of India to reverse decisions 
already reached in this regard.

Now. turning to the lengthening 
shadow of the threat of strike, as I 
put. I am aware of the fact that the 
second increase in dearness allowance 
of Rs. five granted in June 1951 in 
addition to the ad hoc grant of Rs. ten 
in January last year has not satisfied 
the Federation of Railwaymen. I know 
there is a feeble attempt made at 
establishment of permanent machinery 
to bring about an adjudication of this 
all-important matter, and as one who 
has seen something of trade union 
activity in this country, I would like 
to make an appeal to my hon. friend 
the Minister of Railways that he 
should not stand on considerations of 
prestige but that he should sit down 
with the Railwaymen’s Federation or 
such other organisation which may be 
competent to express an opinion on the 
claims of dearness allowance, basic 
wages etc. and come to an honour
able settlement, because I am most 
anxious to see that the railway system 
of this country continues to function 
in order that our economic recovery 
may be made possible. Otherwise, 
even considerations of national security 
will be imperilled if as last year the 
Railway Board stands on prestige in 
coming to terms with the Railway- 
men’s Federation.

In paragraph 23 of the White Paper 
circulated last February, I came across 
one of the most amazing statements 
ever made in a Government document. 
With your permission. Sir, I would 
make a brief reference to it. It runs 
as follows:

“ In consequence of the raising 
of coal scale, the additional revenue 
would be of the order of Rs. 6
crores of which Rs. 2.4 crores
will be borne by the rail
ways themselves on their own
coal consumption.”

Then follows this other statement and 
I quote:

“ Thus, the net burden which will 
be imposed upon^ industries and 
consumers will be of the order o? 
Rs. 3.6 crores only.”
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To my mind, such a non-chalant and 
Dlatant way of putting across a state
ment defending the position of fares 
and freights' is most objectionable as 
far as I can see from the point of view 
of procedure in this House. My hon. 
friend Shri Somani earlier in the 
debate this morning made a reference 
to the needs of the industrialists. As 
an economist, it occurs to me that 
considerations of finance and finance 
alone have led to this blatant position 
being reached. There is another ques
tion which has a connection with this. 
With your permission, Sir, I would 
like to read a brief extract from para
graph 25 of the White Paper:

“As against all this, the increase 
in average railway fares and 
freight rates as a result of ra
tionalisation of freight structure 
and the introduction of a uniform 
mileage basis for passenger fares, 
was only of the order of 46 per cent, 
and 73 per cent, respectively.”

Then follows another statement equally 
remarkable:

“ In other words, the increase in 
fare and freight rates had lagged 
woefully behind the increase in 
operational costs.”

Every commercial firm looks into 
expenditure betore it adjusts its 
business operations. But what occurs 
to me most in this present position is 
this that the increase in fares and 
freights of the order of 46 per cent, 
and 73 per cent, respectively was not 
considered even today suffkient to meet 
the operational cost. On this point, Sir,
I have got a few more observations to 
make with your permission. I have 
worked out here two tables for the 
past decade.

Fares were increased first by 15 per 
cent, in 1942-43; again by 25 per cent, 
in 1944-45 and finally in 1950-51 by one 
pie in the case of third class, two pies 
in the case of second class and three 
pies in the case of first class. These are 
the increases within a period of eight 
years.

On the freight rates, in 1942-43 there 
was an increase of 12i per cent.; in the 
current year there is a proposal to in
crease the coal freight by 30 per cent. 
The argument which I would like to 
present to the hon. Minister is thl^. 
Have these repeated increases in fares 
and freights been related to the 
economic situation in the land, or are 
they merely conditioned— as I have 
Rrave doubts and suspicions about 
them—only by financial considerations?
I have worked out here, another table 
which I dare say my hon. colleagues in

this House would like to listen to. 1 
am here to suggest very seriously to 
my hon. friend the Railway Minister 
the fact that a saturation point has al
ready been reached as regards fares 
and freights. I am quoting from para
graph 5 of the Supplementary Explana
tory Memorandum in justification o£ 
this statement. These are the figures 
as regards passenger earnings. Upper 
class was Rs. 13 89 crores in the revis
ed estimate of 1951-52 and we are now 
budgeting for Rs. 13*64— a drop of Rs. 
25 lakhs. As regards earnings of third 
class from Rs. 99 33 crores in 1951-52 
we are now budgeting for Rs. 98-55 
crores—a drop of Rs. 78 lakhs in one 
year. Now as regards coaching earn
ings, from Rs. 19 65 crores lasl year, 
it will be Rs. 19’40 crores this year—a 
drop of Rs. 25 lakhs. And finally 
comes, the tell-tale position of goods 
earnings which is the crux of the pro
blem, as far as we are concerned, in re
gard to the discussion of the Railway 
Budget during this session. Goods 
earnings were estimated at Rs. 151 
crores last year and this year it is esti
mated at Rs. 145 crores—a drop of Rs. 
six crores.

I have examined with considerable 
care the documents circulated to us. As 
regards fuel cost there is a drop this 
year of Rs. twelve crores in the esti
mates. If only this drop was not there,
I am sure the entire structure of rail
way finance would have collapsed. How 
this drop came about, I am not in a 
position to know. I hope the Railway 
Minister will enlighten us on this 
matter.

A word, Sir, about the employment 
policy of the railways and I have done. 
Shri Lai Bahadur Shastri in his speech 
said that it has also been found 
possible to increase substantially the 
provision originally made for labour 
welfare, particularly housing. In 
paragraph 34 of the White Paper there 
Is a very important statement. “The 
Central Pay Commission’s recommenda
tions have been extended to all railway 
employees, including those who were in 
receipt of low scales of salaries on the 
ex-Indian States Railways.”  To my 
mind, this is a very “bald statement. I 
have here two statements prepared 
about the manner in which 40,000 
workers, including, filing, despatching 
and indexing clerks, have not been 
given the Pay Commission’s recom
mendation seizes. I have also a state
ment about the non-implementation of 
the Pay Commission’s recommenda
tions in regard to 4,000 typists. I am 
not here to weary the House with 
further details as regards the employ-
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ment policy of the railways. But I 
am here to point out statements which 
on verification are found to te  in
correct.

One final word, Sir. The time has 
come when we in this country cannot 
run the railway administration, the 
nation’s foremost public utility concern, 
as a hand-maid of general finance. It 
must be run on commercial lines, and 
I would like to have evidence from my 
hon. friend the Minister for Railways 
that it is being run on commercial 
lines. It is a national asset of vital 
importance which will be an instru
ment of economic recovery. I have not 
seen any indication either in the Rail
way Budget or the General Budget 
anything said about attempts being 
made by the Government of India to 
pull this country from out of the 
slough of despondency and slump. I 
do hope. Sir, that during the course of 
the demand for grants, further observa
tions will be possible on this.

Shri Bhagwat Jha (Purnea cuvi 
Santal Parganas): Let me join the
previous speakers, in congratulating 
the hon. the Railway Minister. Speak
ing purely from the financial point of 
view, the railways have continued and 
are continuing to make good pro
gress. During the last five years the 
railways have recovered from the after
effects of the war and have made con
siderable improvement.

The White Paper makes a very 
interesting and instructive reading, 
because it gives a justifiably optimis
tic tone of the sound financial position 
of the railways. Substantial 
amounts have been earmarked for 
railway rehabilitation, labour welfare 
and passenger amenities. Not only 
that the financial position of .the rail
ways has shown a perceptible change 
in equipments but there has also been 
considerable improvement in the 
matter of operational efficiency which 
was reduced to and worn out to 
dangerous level during war time.

Before proceeding further let me 
thank the hon. Minister for Railways 
for the invaluable assistance given by 
the Railways to Bihat during the last 
famine. On account of the efficient 
and speedy way in which food-grains 
were rushed to famine areas, thou
sands of lives were saved. Within a 
period o f three months five lakh tons 
of grains were rushed to scarcity 
areas.

Now I come to the question of 
regrouping, which has been a subject 
matter of controversy for the past 
few months. Nobody can challenge 
the principle underlying the regrouping 
of railways. I think that this inte
gration of railways has avoided the 
complicated method of accounting, 
resulting in an economy of about Rs. 
two and half crores which can be 
spent on labour weMare and amenities. 
As the hon. the Railway Minister has 
put it, in this matter the economic 
affinity of contiguous regions as well 
as the natural flow of traffic has been 
taken into consideration. Not only 
that. The Railway Minister, over 
and above the assurance coming from 
the Prime Minister, has stated that he 
will take every pain to see that as a 
result of the regrouping there is no 
retrenchment. He has also said that 
transfers of railway employees, parti
cularly of class III and class IV, will 
be limited to those who agree to the 
same, as far as possible.

Just now we heard a speech from 
Dr. Syama Prasad Mookerjee, coming 
from Bengal, that he is dissatisfied 
with the Railway administration that 
it had given consideration to the 
opinion of the U.P. Government. And 
he went on to say that the Constitu
tion might be changed from “ India 
that is Bharat” to “ India that is U.P.” . 
Very well. But there is just one 
point. I have also gone through the 
proceedings . of the Central Advisory 
Council for Railways of the 27th 
February, the 6th March and the 19th, 
when the final decision was taken on 
this regrouping matter. I have seen 
with satisfaction that the Governments 
of Assam, Bihar and U.P. have given 
assent to it. And I say here that 
in respect of the metre gauge system 
the decision to have Gorakhpur as 
the headquarters for the North-Eastern 
Railway is justified. There was only 
one Member from Bengal who dissent
ed and who said that the headquarters 
should be shifted to Calcutta. So I 
find that it is not we who are the 
descendants of Mohamed Tughlak but 
there is another Mohamed Tughlak 
who wants the headquarters shifted 
from Gorakhpur to Calcutta! So I 
say let us give a fair trial to it. If 
it succeeds in time, well and good. 
Otherwise, we are going to be here 
for five years and we have liberty to 
change the whole regrouping if cir
cumstances warrant#  ̂ especially in 
relation to the North Eastern Zone. 
So much for regrouping. I feel that the 
system is sound, but nonetheless I 
may submit to the hon. the Railway
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Minister that if a Committee of Ex
perts is to be set up—I led a deputa
tion to him yesterday and we spoke 
to him over this matter—we have no 
objection, if there be a Committee of 
Experts who may examine the whole 
system without interfering with the 
working of the regrouping. There 
will be no harm if this is done.

Shri Nambiar: What is it tor?

Shri Bhagwat Jha: It is for examin
ing the whole system again.

I must congratulate the Railway 
Ministry for pooling all the indigenous 
resources of the country. It has not 
only tried to establish various factories 
all over India but has also taken great 
pains to establish at Chittaranjan a 
big workshop for the manufacture of 
locomotives. My hon. friend asked 
rather indignantly “Well, what has 
this Chittaranjan workshop produced?” 
I might tell him that it has already 
produced 21 locomotives and in the 
current year it is producing about 42. 
I might also add that the Government 
has taken a right decision in giving a 
share capital of Rs. two crores to the 
Tata Iron and Steel Company for 
producing the things required for the 
railways. Besides, the Hindustan 
Aircraft Company is producing 100 
coaches a year for our railways. The 
Government is also taking steps to 
construct another coach building 
factory at Madras at a cost of Rs. 
four crores. I feel that all these 
things will not only provide us with 
the necessary materials for our rail
ways but also save valuable foreign 
exchange, besides giving employment 
to many. I think this one task which 
this Ministry has done and will con
tinue to do will greatly relieve us of 
the drain on our foreign exchange 
resources. ,

It has been criticized that the opera
tional efficiency of the railways has 
been reduced. I must submit that 
operational efficiency has been achieved 
not only in engine mileage but also in 
the wagon turn-round. The wagon 
turn-round both on metre and broad 
gauge which was 11.1 and 6.4 in March 
1949 has been brought down to 10.5 and 
5.8 respectively in March 1951. Not 
tnly that. The engine mileage which 
was 75 in 1949 increased to 76 in 
1950-51. The Expert Committee has 
fixed a target of 87 in this respect. 
We have now come up to 78 and I 
think the Railwa^r administration will 
take all care to see that this target 
in the matter of engine mileage is 
achieved.

I have heard with great care the 
speeches delivered by the Opposition 
Members. They are full of contradic
tions. My hon. friend Mr. Nambiar 
for instance talked of replacements 
and asked what the Railway Ministry 
has done in this respect. I do admit 
that on 1st April, 1951 we had 1.640 
over-aged engines and 5,210 coaches 
and 25,000 wagons due to be replaced. 
But my hon. friend should not forget 
that this shortage did not come about 
overnight. I can tell him that during 
the war the railways were not in a 
position to have normal replacements, 
and this position continued for a number 
of years after the war also. In other 
words these are the liabililies that 
have been cast over the shoulders of 
the Railway Ministry during the war 
and even after that in the post-war 
period. And then in the very next 
breath my hon. friend asks “What 
for are these Revenue Reserve Funds. 
Development Funds and all these 
funds? Why not pool them together?’’ I 
would suggest to him that he ought 
rather to consult a housewife why it 
is necessary to set aside separate 
amounts for clothing, food and other 
things. It is simply a matter of 
convenience to keep one fund for 
revenue reserve, another for develop
ment purposes and so on. (An Hon. 
Member: He may not have a w ife!)
Then let him consult the wife of his 
neighbour. So, I say that all these 
remarks that have been offered by my 
hon. friend sitting on the Opposition 
do not really bear any sense. I do 
admit that the Revenue Reserve Fund 
will, stand at Rs. 40.18 crores and the 
Development Fund at Rs. 99.28 crores 
at the end of 1952-53. But nonethe
less I would like to know from my hon. 
friends where the shortage will be 
met from when it comes to a question 
of amenities and so on. I have read 
the bulletin of the Ministry “ Towards 
better travelling” and I have seen 
that quite a large number of new 
lines are to be opened.

In this connection I would like to 
press another claim in respect of 
Santai Parganas which have been 
neglected for the last so many years, 
not only by the State Government but 
also by the Central Government.

Shri Velayudhim (Quilon cum 
Mavelikkara—Reserved—Sch. Castes) : 
Will you get that new line?

Shri Bhagwat Jha: Better address
that to the hon. Minister, not to me. 
So there are about a dozen new lines 
mentioned in that bulletin. I am here 
asking for another in Santal Par
ganas with a population of 24 lakhs 
where the railway lines touch only the
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north and south poles and where there 
is no communication either by rail or 
by road. So I am pressing the claim 
tor this new line in the bantal Far- 
ganas district. .Now, wherefrom is 
the money to come? It you want the 
rates to be reduced, I must ask you 
to go back into the decision to increase 
rates and fares. The post-war period 
brought a lot of strain on the railways; 
there were the replacement of locos, 
etc. and the Minister was justified in 
raising the fares. I do admit the 
point raised by Dr. Lanka Sundaram 
that saturation point has reached and 
I think the Minister realizes it that 
there should be no further raising. I 
would suggest that a slight reduction 
of one pie in fares may have a 
tremendous psychological effect on the 
people, but at the same time, I must 
say that this does not mean that we 
should depart from our railway policy. 
It has been stated that with these 
operational expenses and pooling of 
resources by achieving indigenous 
capacity, accidents stiU continue to be 
there. Let me suggest to my friend, 
to direct this question to his friends 
sitting all round him. I come from 
Santal Parganas and I know that a 
big accident occurred near Jasidih 
and I know also why that accident 
took place. I would ask my friend 
to put the question to his friends, who 
are seated all round him with red 
brand, I mean the Communists.

Mr. Chairman: The hon. Member
has exceeded his time.

Shri Bhagwat Jha: I have only one 
point more. The Ministry’s bulletm 
had mentioned that many railway 
stations are being furnished with new 
things. I may mention that Railway 
Stations like Pirpanti and Mathurapur 
are in a neglected condition and there 
are no shelters and the public are put 
to great inconvenience. I would also 
request the Ministry to reconsider the 
railway return ticket system which 
existed during the pre-war period.- I 
think it will be a great boon to the 
common people if this system is intro
duced again. With these observa
tions, I thank you very much for 
having given me an opportunity to 
speak to this House.

Shri Vittal Rao (Khammam): 
Sir, when we consider the Railway 
Budget, we have to take into consi
deration two principles, namely how 
the railway labour is treated and 
whether the Government, which is by 
far the largest employer of the largest 
number of railway employees is 
setting up an ideal example to the 
other industrialists in the country.

When the Central Pay Commission 
made its recommendations, the Go
vernment accepted those recommenda
tions, out when the time came for 
implementing it, they went back. In 
the Central Pay Commission’s recom
mendations, it was clearly mentioned 
that what we are recommending to the 
railway workers is far less but we 
have to balance the Budget. There
fore, we are recommending this, but 
we would urge on the Government of 
India to increase the purchasing 
power of the rupee. What has 
happened to the purchasing power? 
Since the Pay Commission’s recom
mendations were announced, the pur
chasing power has gone farther down 
and up till now no revision of the pay 
scales has been made. With regard 
to the dearness allowance, it was 
clearly stated that Rs. five should be 
given for every 20 points increase in 
the cost of living index to meet the 
same but that also has not been given. 
Of course, after a big agitation in 1949 
a Rs. ten increment was given and m 
1951 when we were about to launch 
on an All India strike, there was an
other increment of Rs. five. Now the 
Railway employee should get Rs. 70 
against the present Rs. 45 and 55.

As for the housing problem, the 
hon. Minister for Railways has stated 
that he had sanctioned about Rs. three 
to four crores. I must submit all* 
this does not altogether go to the 
railway labour. The officers are also 
included in it While the officers’ 
bungalows cost about Rs. 40,000 to 
Rs. 50,000 a unit, the railway workers’ 
two room tenements would only cost 
Rs. 2,000 each and basing my estimate 
on the Ministry’s own figures, I think 
we can construct about eight thousand 
to nine thousand houses per year. 
At the present time there are 6,33,000 
railway employees without quarters, 
and at the present pace of construc
tion, it will take 80 years to complete 
the housing programme, and in the 
meantime the present quarters in 
which three Lakh employees are 
housed, would have reached a state of 
utter collapse. Then I come to the
medical aspect. In the year 1951-52
there were 65 lakh days lost due to 
sickness and what is the sort of medical 
aid that is provided? There are about 
60 hospitals and 300 dispensaries with
2,000 beds. I ask, is this sufficient 
for nine and a half larkh railwaymen? 
It works out to about one bed for 
every 475 persons but along with this 
privilege, we were getting diet free 
but since the last two years, that 
system has been changed. Even what 
we were getting in the British 
Imperialists’ days, have been snatched
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away. The Railway Board have 
issued statements saying that during 
1938-39 the railways were spending 
Rs. 60 lakhs on medical aid but to
day they are spending Rs. two and a 
half crores. Anybody who is con
versant with the present prices of 
medicines will know that this increas
ed spending on the part of the Rail
ways is not bringing any increased 
relief to the railway employees. In 
view of the increasing risks that the 
workers have to undertake, I consider 
that more dispensaries and hospitals 
would have to be provided for them.

As regards the ministerial staff, I 
submit that this question has been 
hanging fire for the last seven years. 
The Central Pay Commission stated 
in its recommendations that there 
were 31,000 clerical staff in the whole 
of the railways who were in the lower 
grade. After a lot of representation 
the Joint Advisory Committee recom
mended that 25 per cent, of the lower 
grade staff should be brought on to the 
higher grade, but unfortunately the 
Committee’s recommendations have not 
been implemented, and these 31,000 
clerical staff have not obtained any 
relief in spite of the high cost of 
living.

Today in the whole of the railways
1,25,000 workers are temporary, out 
of a total of nine Itakhs and odd. 
These men, have been holding tempo
rary jobs since September 1945, even 
though the Railway Board and the 
Railway Ministry accepted in principle 
that those employed prior to Septem
ber 1945 should be confirmed. There 
are some cases where even those 
appointed prior to September 1945 
have not been confirmed. Due to 
integration and retrenchment these 
men are working without any hope of 
security of service, and in great fear. 
Recently, they have been asked to 
appear before the Public Service Com
mission and many such methods are 
being adopted. I entirely agree that 
some permanent standing machinery 
should be devised to settle disputes. 
After a long number of years of repre
sentation, the Railway Board has 
come out V ith that suggestion. In 
addition to two tiers, they have added 
a third one. If any dispute between 
the Railway Board and the Al!» India 
Federation is not settled, and if the 
Government so thinks, it may be 
referred to a Committee consisting of 
Members of the Railway Board, repre
sentatives of railway workers, and an 
impartial Chairman, some Judge or 
other.  ̂This cuts at the very root of 
the birth-right of the railway

workers to strike. Then, the recom
mendations of this Committee will be 
sent to the Government. If the 
recommendations of this Committee 
are not accepted by the Government, 
we should not raise that issue for one 
year; if the recommendations are 
accepted, we cannot raise the issue for 
two years. If there is an unfavour
able decision, say, for example, 
cuttmg our wage, we cannot go on 
strike. This provision should be 
amended properly.

Then, Sir, I wish to refer to the 
stores purchasing policy of the raU- 
ways OrigmalJy, there was a princi- 
u  ̂ the stores balance

should be equal to 40 per cent, of 
the total issues during the year. But, 
what do we find now? Generally, it 
IS m excess. By some juggltry in 
figures, at the close of the year, in 
the month of February or March, the 
other departments are simply asked 

stores in

,^®^ently, the Shroff 
Committee has also pointed out that in 

materials Dur 
f Jjr ^  f ^  sufficientfor them at the present rate of annual 
consumption for 200 or 300 years, and 
in ono case, for 800 vears, if i  re
member correctly. That is the posi
tion in regard to stores. So much 
money is being wasted. When the 
workers ask for more wages or more 
dearness aUowances, the reply is that 
there is no money available. For all
buT^for th“ ’ available:but for the employees no money is
thrnnah 17through all the constitutional channels, 
t h ^  want to go on strike legally, after 
taking the strike ballot, they are 
arrested and the Preventive Detention 
Act comes very handy against them. '

In the S. I. Railway, there are 100 
workers who are under, suspension or 
dismissal. Among these 100, there 
are some fine office bearers of the 
S.I. Labour Union. After the Parti
tion when there were riots and the 
whole railway system was paralysed 
these S.I. office bearers offered them- 

to Punjab and worked those railways, at a time when
^ ®ame forward. Today, what is their reward? 

They were in detention for three or 
four years and finally when thev 
were released, they are not reinstated. 
Is this the treatment to be accorded 
to them? Whenever we ask for 
more wages or make any demand, 
some people say, “you are not 
patriotic; India is in danger; it is not 
patriotism to claim higher wages.**
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This is the result of being patriotic: 
three or four years of detention.

In the N.S. Railway, we have got 
instances where even after release in 
September 1950, persons have not 
been reinstated. One of the Railway 
employees was released in September 
1950; he has not been tried in a court 
of law; he was detained without trial 
for two years. Even after release, 
he has not been reinstated. There 
are many other cases in other rail
ways. In the case of persons arrest
ed and detained without trial, no 
subsistence allowance was paid in 
1949. When we go to the Railway 
Administration, they say, “you will 
have to refer the matter to the State 
Home Minister” . When we go to the 
State Home Minister, he says that this 
matter is entirely in the hands of the 
Central Government and the Railway 
Ministry. i

During the recent elections, the 
railway employees, despite several 
representations made on their behalf, 
were not allowed to contest the 
elections. They were not allowed 
even to assist the candidates. Where
as in England the railway workers 
and postal employees are given this 
right, we are denied this democratic 
right here. Otherwise, we would 
have actually had more representa
tives of railway labour in the Legis
latures of the provinces and also in 
the Centre.

In the N.S. Railway, there has been 
a demand for a long time to construct 
the Hingoli-Khandwa line. This has 
not been taken up. Survey work has 
been completed and even certain pre
liminary work was also done. But, 
no provision has been made in this 
Budget for that line. In Mysore, 
there is the Chamarajnagar-Satya- 
mangalam line, which would only cost 
about Rs. five,crores. It is said that 
the Assam rail link was completed in 
record time. If they could spend so 
much money on other projects, can
not they find these five crores for this 
important line in Mysore? Nanjan- 
gud is fast becoming an industrial 
town. We must find money for this 
important line, * near Mysore. You 
have got 40 crores in the Reserve 
fund, and that can be utilised.

When the State Railways were inte
grated with the Centre, the State 
Governments were not paid any com
pensation. But, we find the capital 
has been increased by that amount.
So much so, we have to pay the inter
est charges or dividend charges on 

that. This over-capitalisation should

be put an end to. The reserve fund 
of 40 crores should be utilised for 
openmg out new lines. This would 
help m the industrialisation of the 
country.

Referring to the Ex-N. S. Railway 
the Adjudicator’s Award has not been 
implemented fully even thoush four 
years have elapsed now. On the 
other hand, the work-load has in
creased; the unit rates have been 
raised. In certain factories where 
two coaching units were done, 
previously, they have raised it to 
three. The li-ra lised  leave rules 

implemented in the 
Ex-N.S. Railway even after two years 
now. Whenever, a representation 
IS made, it is sHd in reply that it is 
under consideration.

Mr. Chairman: The hon. Member 
has exceeded his time.

Shri Vittal Rao: One thing more 
Sir, and I shall finish.

Mr. Chairman: I mu«:t now call on 
another Member.
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(English translation of the above 
speech)

Soft Mohd. Akbar (Jammu and 
Kashmir): Sir, while supporting and 
welcoming the Railway Budget present
ed in the House I would like to draw 
the attention of the hon. Minister con
cerned to some of the facts. The first 
thing is that not a single mile of rail- 
way-track exists in the State of Jammu 
and Kashmir. Even before the parti
tion of the country this State was not 
much fortunate in this respect. But
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then there existed a small railway line 
between Sialkot and Jammu which 
connected the State with the rest of 
India. Trade and commerce flourished 
at that time and facilities of travel etc. 
were available to the passengers and 
tourists. After the Partition of the 
country it was desirable from the 
strategic point of view also to construct 
a rail link connecting Pathankot at 
least with Jammu and Udhampore if 
not with Srinagar proper. Such a step 
would have resulted in the economic 
betterment of the State as well. Sir, 
you know that there is only one trade 
route which connects the State with the 
rest of India and the world, and that 
route is this Jammu Pathankot route. 
There being no railway track on this 
route heavy fares have to be paid for 
the imported essential supplies such as 
salt, cloth and other things, with the 
result that these things are available 
in Kashmir at high prices. Besides 
that, heavy freight charges have to be 
incurred on the exports of the State 
5uch as timber, fruits, dry fruits and 
other things of this nature, with the 
result that they come to market at 
prices which are much higher than 
their real prices. The prices reach the 
highest pitch before the goods actually 
reach the hands of the consumers. 
Had there been any railway line in the 
State we could have exported fruits 
and other products in greater quanti
ties and also at cheaper rates. In this 
way, we could have made the 
financial position of the State very 
sound, and could have ameliorated the 
economic conditions of the people living 
there. Sir. so far as the move
ment of military supplies is concerned, 
this also involves a heavy expenditure, 
because there is no railway line. So 
had there been a railway line there 
could have been much saving in the 
defence expenditure as well, and that 
saving could be utilised for some other 
purposes. Sir, in the absence of any 
railway line in the State we have to 
purchase petrol in large quantities 
which we have to import from other 
countries, with the result that a huge 
amount of money goes out of the 
country on this account. If a railway

line could be constructed in the 
State a large amount of money would 
be saved and we could use that amount 
on other nation-building activities.

Sir, the other thing to which I want 
to draw your attention is that the 
Kashmir Mail, whick runs between 
Delhi and Pathankot, reaches that 
place at 9.30 in the morning. The 
passengers and the tourists who are 
bound for Kashmir have to spend one 
extra day as a result of the present 
time table before they actueilly reach 
Srinagar. I wish it would be possi
ble for the hon. Minister to modify the 
railway time table in such a manner 
that the train may reach Pathankot at 
such an hour, that the tourists bound 
for Kashmir could reach that place in 
one single day. It would have certain
ly been good, but this can be achieved 
only by changing the timings of the 
Kashmir Mail.

My hon. friend Shri Lakshman Singh 
Charak too dwelt upon this subject to 
a great extent. So far as the railway 
administration is concerned I too am 
subscribing to the view that the 
manner in which the present Govern
ment or, in other words, the leaders 
of India have administered the railways 
after the havoc created by the partition 
of the country is really daring and 
praiseworthy. In other respects as 
well the Budget presented in the House 
is praiseworthy.

In the end I would like to draw the 
attention of the hon. Minister to the 
fact that so far as the present Budget 
is concerned the people of Kashmir had 
expected that there would be some 
provision for the construction of a 
railway line in Kashmir. But we see 
there is no such provision. I request 
the hon. Minister in most emphatic 
words that so far as the construction 
of a railway line in Kashmir is con
cerned, it needs immediate attention 
and immediate action. With these 
words. Sir, I close.

The House then adjourned till a 
Quarter Past Eight of the Clock on 
Tuesday, the 27th May^ 1952.




